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for providing Action Taken Report.
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 394 OF 2022
WITH
IA NOS. 78 OF 2023 & 631 OF 2023

IN THE MATTER OF:
Pushpendra Kumar ...Applicant

Vs

Block Development Officer,

Kadaura &
Ors. ...Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO. 24,
CENTRAL POLLUTION CONTROL BOARD

I, Anamika Sagar, W/o Shri A.K. Sagar, aged about 54 years working as
Scientist-'E' in Central Pollution Control Board, Parivesh Bhawan, East Arjun
Nagar, Delhi-110032. | am fully conversant with the facts and competent to
affirm this Affidavit on behalf of Respondent No. 24, i.e. Central Pollution
Control Board (hereinafter referred to as “CPCB”) do hereby declare on oath
as under: -

1. That this Hon'ble National Green Tribunal, Principal Bench, New
Delhi, passed an order dated 20.07.2023 and directed the respondents as
follows:

“...We are of the view that the guidelines (2021) framed and
circulated may be enforced as per the mandate of the statute which
will bind the States PCBs/PCCs. Compliance thereof may be
/' monitored by the CPCB. The CPCB may evolve appropriate
monitoring mechanism in this regard, including a provision for audit
of compliance at least once in six months. With regard to siting policy,
at least minimum distance must be specified from habitations, water
bodies, etc. as well as inter-se distance of such establishments for
protection of environment. Needless to say that any violation of
environment norms under the Water (Prevention and Control of
Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act,
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1981 and the Environment (Protection) Act, 1986 has to be dealt with
by the concerned PCB/PCC/Local Body by way of stopping polluting
activities, recovering compensation and initiating prosecution. It will
be appropriate that broad and indicative compensation regime is
expressly specified by the CPCB. While local bodies may undertake
the exercise of preparing inventory as per applicable Municipal law,
the State PCBs/PCCs must also not avoid their responsibility of
enforcing the mandate of the Water (Prevention and Control of
Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act,
1981 and the Environment (Protection) Act, 1986...”

A copy of order dated 20.07.2023 is annexed as Annexure-1.

In this regard, it is humbly submitted that CPCB has already incorporated
the above points in the revised “Guidelines for Environmental Management
of Dairy Farms and Gaushalas” and communicated vide letter dated
14.07.2021 to allthe State Pollution Control Boards/Pollution Control
Committees (hereinafter referred to as “SPCBs/PCCs”) and the Chief
Secretary/Administrator of States/UTs for its implementation.

True copy of the CPCB letter dated 14.07.2021 with revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” is annexed
as Annexure-2.

2. That in compliance of the aforesaid order, CPCB sought status of
implementation of the aforesaid Guidelines from the SPCBs/PCCs vide
letters dated 03.08.2023, 18.09.2023 and 26.09.2023. True copy of the
CPCB letters are annexed as Annexure-3.

It is humbly submitted that following are the findings/summary of information
received from SPCBs/PCCs are given below:

Information received till date from 12 SPCBs/PCCs, namely; Andhra
Pradesh, Bihar, Gujarat, Jammu & Kashmir, Maharashtra, Nagaland,
Punjab, Sikkim, Tamil Nadu, Tripura, Uttarakhand and
Lakshadweep.

There are 4,59,451 Dairy farms and Gaushalas in the aforesaid
States/UTs.

i)  Public notices were published by concerned SPCBs/PCCs.
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iv)  Guidelines were uploaded on the website of concerned
SPCBs/PCCs.

v)  There are 7,904 registered Dairy farms and Gaushalas as per local
bodies in aforementioned States/UTs.

vi) 72 Dairy farms and Gaushalas have CTE/CTO from concerned
SPCBs/PCCs.

vii)  The environmental audits were carried out in 337 Dairy farms and
102 Gaushalas by concerned SPCBs/PCCs.

viii)  Show cause notices (SCN) were issued by concerned SPCBs/PCCs
to the defaulting units.

- ix)... J&K PCC along with other implementing agencies have organized
various training programmes for implementation of the revised
Guidelines for Environmental Management of Dairy Farms and
Gaushalas issued by CPCB in July, 2021.

Compiled data based on information received from 12 SPCBs/PCCs
regarding status of implementation of the aforesaid Guidelines is annexed
as Annexure-4.

3. That it is also humbly submitted that in compliance of the aforesaid order,
CPCB has been carrying out environmental auditing of Dairy farms and
Gaushalas in States/UTs as per regulatory mechanism of aforesaid
Guidelines. The audit reports of CPCB have been forwarded to the
oncerned SPCBs/PCCs for taking appropriate actions. True copy of the
PCB letter dated 16.10.2023 is given at Annexure-5.

4. That in light of Interlocutory applications, it is humbly submitted that this
~-answering Respondent has already issued revised “Guidelines for

Environmental Management of Dairy Farms and Gaushalas” in July, 2021
to all SPCBs/PCCs and the Chief Secretaries of States/UTs for its
implementation and sought status of implementation from all SPCBs/PCCs
from time to time. Further, it is submitted that SPCBs/PCCs are the
regulatory agencies for control of pollution in States/UTs as per the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and
Control of Pollution) Act, 1981 while local authorities are also the regulatory
agencies as per the Municipal laws and the Prevention of Cruelty to Animals
Act,1960 in case of Gaushalas.
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5. That the averment contained in the prayer of the IA regarding to formulate
guidelines for catching the cattle by the answering respondent. In reply, it is
humbly submitted that since the matter pertains to the Department of Animal
Husbandry, Fisheries and Dairying, hence, calls for no response from the

Answering Respondent.

That this answering Respondent, i.e. Central Pollution Control Board shall

abide by any order or direction passed by this Hon’ble Tribunal.

VERIFICATION

dw”‘*
DEPONENT
33T WRR / Anamika Sagar
¥sfr® ‘§ / Scientist 'E'
W wgEor HrEEor S
Central Pollution Control Board
(wafervor, 7 v ooy ufed s, v W)
(Wo Environment, Forest & Ciimate Change, Govt. of India)

R w1, i arcfe T, Ref-nooaz
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

It is verified that the content of this compliance Affidavit which is based on
official record and information available in the office are true and correct.
Nothing has been concealed therein. Verified on this day 18" of October, 2023

at New Delhi.

ATTESTED

NC)’"I‘..L’-&.R‘&
GOVT. OF INDIA

180CT 2023

wvj‘“\"x%

DEPONENT

«rrR / Anamika Sagar
*§' | Scientist E
Ymif ‘¥ [ Scient o2
trol Boa
S e
Environment, Forest &

Mouﬂin e, g g e, Rreii-1i0082
Parivesh Bhawan, East Arjun Nagar, Dethi-110032,



940 Annexure-1

Item No. 06 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(BY HYBRID MODE)
Original Application No. 394 /2022
(I.A. No. 78/2023 & I.A. No. 631/2023)
Pushpendra Kumar Applicant
Versus

Block Development Officer, Kadaura & Ors. Respondent(s)
Date of hearing: 20.07.2023

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Ranjan Kumar Rai, Adv. for Applicant

Respondent: Dr. Rajneesh Dubey, ACS, Animal Husbandry with
Mr. Bhanwar Pal Singh Jadon & Mr. Chetan Jadon, Advs.
Ms. Chandni Singh, District Magistrate, Jalaun Mr. Ajay Sharma,
Member Secretary with Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for
UPPCB Mr. Atif Suhrawardy, Adv. with Ms. Anamika Sagar, Scientist E,
CPCB Mr. Shwetank Sailakwal, Adv. for R -1 to 13, 15, 19, 21 & 25 Ms.
Taqdeeb Sajad, Adv. for R - 18 & 20

ORDER

1. The issue in this application is compliance of CPCB guidelines for
the environmental management of gaushalas / dairy farms issued in July,
2020 and manual on Management of gaushalas by ICAR, New Delhi vide
order dated 03rd May, 2016.

2. The applicant has submitted that the Chief Secretary, Government
of Uttar Pradesh issued order vide notification dated 02.01.2019, to
establish Gaushalas in villages (Gram Panchayats) and in Urban Areas
(Nagar Nigam/Palika/Panchayat) to solve the problem of stray cattle.
Under the above notification, Block Development Officer of each block is

appointed as President of all Gaushalas/Nirashrit Ashray Sthals (Stray
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Cattle Shelter) running in the villages of the Block while District Magistrate
is appointed as President for all Gaushalas/Nirashrit Ashray Sthals
running in the District. In compliance with the above notification, 370
Gaushalas have been set up in District Jalaun. The Gaushalas/Nirashrit
Ashray Sthals are not following the Solid Waste Management Rules 2016,
CPCB guidelines for the Environmental Management of Dairy Farms and
Gaushalas, Manual on Management of Gaushalas by Indian Council for
Agricultural Research (ICAR) and the Gaushalas/Nirashrit Ashray Sthals
are being run in violation of the environmental norms, rules, and
regulations. Number of cattle kept in the Gaushalas/Nirashrit Ashray
Sthals is higher than the capacity. The Gaushalas/Nirashrit Ashray Sthals
are discharging cattle dung and waste water into the canals/drains leading
to water clogging/water pollution/contamination of ground water. The
Gaushalas/ Nirashrit Ashray Sthals do not have concrete floor and proper
shelter to save the cattle from chilly winter and scorching summer. The
cows are kept in the open where the dung and urine lies scattered and
there is no regular cleaning thereof due to which the cattle get diseases of
the foot and the mouth which are spread from one livestock to another.
Many livestock died inside these Gaushala/Nirashrit Ashray Sthals. Proper
fodder is not served to the cows/stray cattle. Parali of Paddy (stems of
residual of crop), which is sometimes rotten, is used as fodder which is
harmful for the health of the livestock. None of the Gaushalas/ Nirashrit
Ashray Sthals has taken consent to operate from the concerned authorities
under the Water (Prevention and Control of Pollution) Act, 1974 and the
Air (Prevention and Control of Pollution) Act, 1981.

3. The applicant has further submitted that a complete ban was
imposed on illegal slaughter houses and slaughtering of animals in the
shops vide order dated 30.01.2014 passed by Hon’ble Supreme Court

in Laxmi Narain Modi Vs. Union of India and others (Writ-C309/2003

2
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with Writ 330/2001, 44/2004) and Order dated 23.12.2014 passed by
this Tribunal in O.A. No.339/2013 titled as Krishankant Singh Hoon
and another Vs. Union of India and another, but illegal slaughter houses
are being run in urban areas and villages of entire district Jalaun and
slaughtering of animals ruthlessly/ brutally and sale of the meat in
violations of environmental norms is causing sever environmental
pollution.

4. The matter was taken up by this Tribunal on 27.05.2022 and a Joint
Committee was constituted with directions to submit the factual and
Action Taken Report. In compliance thereof, the Joint Committee has
submitted the report with following recommendations:

“Recommendations:
After visit of the gaushalas, the Joint committee has the followings

recommendations for proper management of these establishments:

1. All Gaushalas ftemporary goashrya sthal located in district Jalaun
should comply with the revised "Guidelines for environmental
management of dairy farms and gaushalas" published by CPCB in
2021(revised) for environmental issues, waste management and
regulatory I monitoring mechanism for gaushalas .The "Manual on
Management of Gaushalas" published by the Indian Council of
Agricultural Research provides information on minimum
infrastructure (housing and ancillary) required for gaushalas,
feeding management, protocol for identification and record keeping
of animals, segregation and isolation of animals, veterinary care,
maintaining hygiene as well as disposal of animal waste.

2. In case of any violation of environmental norms under Water
(Prevention and Conte. of Pollution) Act, 1974, Air (Prevention and
Control of Pollution) Act, 1981 and Environmental (Protect) Act,
1986 by Dairy farms and Gaushalas, concerned SPCBs/PCCs
should impose environmental compensation as per CPCB
methodology far "Environmental Compensation to be levied on
Industrial Units', for damaging the environment and in order to stop
polluting activity and Initiate prosecution for repeatedly polluting
units

3. They may set-up individual or common treatment facilities where in
cluster. Local bodies/corporations/SPCBs should facilitate Dairy
farmers/ entrepreneurs/NGOs in setting up of individual or
common treatment facilities
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4. Water should be Judiciously used for battling of bovines and other
services including floor cleaning to contain wastewater quantity to
50 litres/day/ bovine

5. Shelter management:

Proper housing is one of the basic needs for the -cattle
rehabilitated in these establishments. Adoption of guidelines
regarding minimum infrastructure required for gaushalas would
provide desirable welfare to the housed animals.

» All animals maintained at Gausl-ialas should be given
adequate shelter to save them from inclement/harsh weather
conditions and enough space to roam around. lie down and
stand up again. Animals should be segregated /grouped in
various groups based on their age for better management.

e Feed and particularly green fodder were not available in
required quantity. Animals are given more dry fodder and
little or insufficient green fodder and concentrate cattle feed.

» The specifications for floor space (covered and open), feeding
and watering for animals, stores (dry fodder and
concentrate), staff quarter, land required for fodder
production must be followed as per laid guidelines.

e The flooring under covered area should be pucca (cemented /
brick-on-edge. etc) and under open area should be kachcha
for proper comfort and rest (follow BIS standards). Pucca
flooring with sufficient slope felicitates proper cleaning of
shed,

e in view of proper management, the animals must be
accommodated in separate sheds or partition as per their
category (Milch, dry, pregnant, growers, calves, adult males,
etc). All the sheds must be properly ventilated

o Isolation shed should be at one corner of the gaushala to
accommodate infected animals which may become source of
infection to the other healthy animals.

6. Feeding management

All the cattle should be provided feed in adequate quantities and of
adequate nutritional quality to meet their requirements for good health
and welfare.

e The ration should be formulated to become balanced as per
requirement of the different category of animals.

e The ration should be comprised of green fodder, dry fodder,
concentrate mixture (energy, protein, fat, minerals &
vitamins) and salt as per recommendations, Fresh water
availability must be ensured to all the animals
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e Sufficient feeding and watering area as per specifications should
be provided in the gaushalas

7. Health management

e Proper animal health care facilities (veterinary dispensary
along with medicines, trevis, isolation shed, etc) must be
ensured to minimize pain, injury and disease in the gaushalas.

e Regular vaccination (as per vaccination schedule), deworming,
control for ecto-parasites and screening of animals for TB. JD
and Brucellosis should be followed in the herd.

8. Plantation of trees or green belts, wherever feasible, to provide a
barrier against spread of foul smell or noise originating from them.

9. Local authorities/ corporations should carry out inventory of Dairy
farms and Gaushalas located in their jurisdiction

10. Local bodies/municipal corporations shall publish a public
notice in newspapers and on their website for registration of Dairy
farms and Gaushalas as per municipal laws. Registration may be
done preferably through online mode and same may be displayed
at their websites

11. All the meet shops /slaughter houses may obtain valid
license from concerned authorities and follow guidelines for keeping
clean surrounding environment of Jalaun District

12. SPCB shall publish a public notice for Gaushalas to obtain
consent to establish and consent to operate under Water Act, 1974
as well as Air Act. 1981 as per the categorization of industries in
Orange and Green Category, respectively.

13. 13.SPCBilocal bodiesimunicipal corporations shall upload
Environmental Guidelines on their website and also circulate to all
Dairy farms and Gaushalas.

14. 14. SPCB/focal bodies/corporations should monitor dairy
farms and gaushalas on regular basis.

15. 15.SPCB uwill consider carrying capacity of surroundings
while allowing a new establishment and laying down
environmental norms.
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16. 16. SPCB should provide training and consultation to Gram
Panchayat for implementation of guidelines in their jurisdiction.
Gram Panchayat should ensure implementation of guidelines by
Dairy farms and Gaushalas falling under their jurisdiction for
handling and management of wastes.

S. The District Magistrate Jalaun attended the proceedings through
Video Conference and submitted that there was huge disturbance due to
stray cows who were old and left on roads as they were no more useful for
the owners. To counter this problem State Government came up with a
notification to capture these cows and put them in make shift gaushalas.
In compliance of the aforesaid notification various temporary gaushalas
were made in different blocks in district Jalaun and are regularly
monitored by the competent officer. The Block Development Officer was
appointed as a Nodal Officer to purchase fodder for the cows through e-

tendering and to take care.

6. Principal Secretary, Government of Uttar Pradesh also attended the
proceedings through Video Conference and submitted that necessary
directions have been issued to the District Magistrate to make
arrangements for temporary gaushalas which can accommodate 1000-
2000 cows. A provision has been made for sudden inspection to ensure the
proper management of the gaushalas and during the inspection certain
irregularities were found and directions were issued to remediate it
immediately. Principal Secretary has further submitted that orders has

been issued to identify the land for gaushalas.

7. Following action has also been taken by the District Magistrate for
proper management of the gaushalas:

A) That as per record, on 01.07.2022a letter was sent to all the

BDO's, all Executive officer's, Chief Veterinary officers and

10
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all Deputy chief Veterinary officers of the district Jalaun
apprising the fact that around 41906 Cattle Breeds
(Gauvansh) are protected in various Gaushalas of the district
and the issue of unprotected Gauvansh and also the conditions
of Gaushalas in coming rainy season were highlighted. In
order to protect the Gauvansh and Gaushalas. The directions
were issued in the letter to take various measures for
protection from sky lighting, fodder shortages and medical
issues. Which are as follows:-

Preparation of kharanja and platform to avoid water logging
in Gaushalas,

Proper shed and tirpal in Gaushalas for rain protection
Proper cleaning of Gauvansh sitting Platform/floor and
charhi area in Gaushalas.

Proper HS vaccination of Gauvansh for protection from
diseases andinsecticide, spraying of Gaushalas form
protection from mosquitoes and other infections

Installation of lightning conductor to protect Gauvansh from
sky lighting in Gaushalas.

Prepare for Flood situation based on the historical data and
follow the guidelines of National disaster management
guidelines — management of floods and develop Animal Care
Management Preparedness Plan (ACFMP) as per the
guidelines of State Disaster Management Authority of Uttar

Pradesh.

11
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8. The matter has been dealt with earlier by this Tribunal and
directions have been issued from time to time with a view to enforce the
statutory mandate under the Water (Prevention and Control of Pollution)
Act, 1974, the Air (Prevention and Control of Pollution) Act, 1981 and
the Environment (Protection) Act, 1986 for compliance of environmental
norms. Against the order of the Tribunal dated 08.07.2019, Civil Appeal
No. 7285/2019 filed by the SDMC was dismissed by the Hon’ble Supreme
Court. The issue was also dealt with by the Delhi High Court in Common
Cause v. UOI, (2007 SCC Online (Del) 863), wherein Municipal Corporation
of Delhi was directed to formulate a licensing policy under Section 417 of
the Delhi Municipal Corporation Act, 1957. While issuing such direction,
the High Court noticed unsatisfactory state of affairs. The High Court
observed that the dairies need to be relocated on account of hazard of stray
cattle on the roads and trauma faced by the cattle in the cities on account
of traffic. Reference was also made to the filth, squalor and outbreak of
diseases. As a short-term measure, preventive steps were required for
hygiene and protection of environment. Our attention has been drawn to a
policy framed by the MCD on 17.07.2010 prohibiting keeping of cattle in
any premises without license. Authorized dairy areas were specified and
standards and measures were also specified. Reference has also been
made to the report of an Expert Committee constituted by the Indian
Council for Agricultural Research, Government of India, dated 01.11.2016
under the Chairmanship of Dr. Arjava Sharma, Director, ICAR- NBAGR,
Karnal. The report dealt with sustainable management of unproductive
cattle. The report specifies land requirement, feeding requirement, labour

requirement and health management.

3. Vide order dated 01.04.2019, the Tribunal considered the

allegation of air, water and soil pollution by the dairy industries. It

12
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was alleged that solid and liquid waste releasing gaseous
emissions was generated and dumped by the dairies in Delhi into
the drains, meeting the river Yamuna, resulting contamination of
river Yamuna. The waste clogged the drainage system which was
becoming breeding ground for mosquitoes and other inspects
andthus creating health hazard. Waste generated was also
resulting in discharge of Ammonia and Nitrogen oxides in the air
and nitrate in soil and ground water. The odour from dairies
negatively impacted the air quality. Ammonia wafted into the air
from manure lagoons. Gases known as volatile organic compounds
were created by the huge piles of feed. The foul smell from the
dairy caused migraine, severe headache and people had no option
but to inhale the impure/ foul air present in the atmosphere. In the
light of inspection reports dated 04.12.2015 and 15.12.2015,
prepared by the Animal Welfare Board of India, it was noted that
there was rampant use of Schedule H drugs, oxytocin injections,
syringes, plastic bottles and other veterinary drugs etc. which are
disposed of improperly and in unscientific manner, in violation of
Bio-medical Waste Management Rules, 2016. The dairies were not
following waste management practices. There was also violation
of Food Safety and Standards (Licence and Registration of Food

Businesses) Regulations, 2011.

4. The Tribunal also noted various articles on the subject which
highlight adverse consequences on the environment due to illegal
and unscientific dairy activities. It was also observed that there

was violation of various provisions of the Act.

5. After quoting the observation from the report of the Committee,
the stand of the Delhi Pollution Control Committee (DPCC) that it
was not concerned with the subject despite the violation being
clearly acknowledged was rejected in view of statutory provisions
of the Water (Prevention and Control of Pollution) Act, 1974, (Water
Act), the Air (Prevention and Control of Pollution) Act, 1981 (Air Act)
and Environment (Protection) Act, 1986 and rules framed
thereunder. It was noted that though various authorities of the
Government were parties and represented by Counsel, no

authority came forward to take the responsibility and none of the

13
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Counsel made any suggestion for enforcement of law. In this
background, the Tribunal by order dated 01.04.2019 directed the
Chief Secretary to call a meeting of all concerned and fix their
accountability. The Tribunal also noted that the DPCC had failed
to perform its statutory duties under the Water Act, the Air Act and
the Environment (Protection) Act, 1986 (EP Act) in preventing
polluting activities, prosecuting the polluters and recovering

compensation for restoration of the environment from the polluters.

6. The matter was further reviewed in the light of the report.
Commenting on the said report, this Tribunal found that PCB was
trying to avoid responsibility by taking untenable plea that only
Municipal Corporations or other Departments were to monitor the
pollution caused by the dairies. Accordingly, PCB was directed to
enforce its statutory obligation of closing polluting activities,
prosecute the polluters and recover compensation on ‘Polluter
Pays’ principle. The Tribunal also directed CPCB to undertake a
study and lay down appropriate guidelines for management and
monitoring of environmental norms by dairies throughout
country. The observations of the Tribunal are reproduced for ready

reference:

7. We find that in spite of observations in the earlier order of this
Tribunal as well as repeated orders in large number of cases, the
DPCC seems to be avoiding its statutory responsibilities under
the Water (Prevention and Control of Pollution) Act, 1974, the Air
(Prevention and Control of Pollution) Act, 1981 and to cover up
their inaction, is passing the order of imposition of fines on other
statutory bodies, without any jurisdiction. While the PCB may
take action on ‘Polluter Pays’ principle against polluting activities
of any statutory body, it has no authority to recover compensation
for alleged inaction by such statutory authorities. Such
authorities are not authorized to enforce the Water (Prevention
and Control of Pollution) Act, 1974 or Air (Prevention and Control
of Pollution) Act, 1981 which PCB itself has to enforce. Even if
they have overlapping powers under other statute, the PCB

10

14
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cannot avoid its obligation under the Water (Prevention and
Control of Pollution) Act, 1974, the Air (Prevention and Control of
Pollution) Act, 1981. 1t is undisputed that the dairies are operating
in violation of Water (Prevention and Control of Pollution) Act,
1974, the Air (Prevention and Control of Pollution) Act, 1981 as
already noted in the order of this Tribunal. The PCB is required
to ensure that the polluting activities, without consent to operate,
are stopped by way of prohibitory order, prosecution and
recovery of compensation which has not been done. Just as local
bodies cannot fine DPCC for its utter failure, DPCC also cannot
shift its onus and responsibility to local bodies and absolve from
its responsibility. It has to proceed against polluters which it
is avoiding to do.
. We find that as per the circular dated 05.03.2016 issued by the
MoEF&CC, the dairy industries fall under the ‘Orange’ category
industries. Consent to operate is necessary under Section 21 of
the Air (Prevention and Control of Pollution) Act, 1981 and Section
25 of the Water (Prevention and Control of Pollution) Act, 1974.
Under the Environment (Protection) Rules, Schedule-I, read with
Rule-3, lays down the norms for discharge by various activities
or operations. Entry 56 deals with ‘dairies’ (industrial units) and
provides for standards of effluents and violation of such
standards.
. We find that the action of the State PCB is inadequate. Under
Section 15 of the NGT Act, 2010, this Tribunal has to deal with
enforcement of statutes mentioned in Schedule-I which include
Water (Prevention and Control of Pollution) Act, 1974, the Air
(Prevention and Control of Pollution) Act, 1981 and the
Environment (Protection) Act, 1986. Such violations may also be
overlapping with the other statutory violations for which
concerned statutory authorities have to take action on that
ground. The local bodies have the responsibilities under the SWM
Rules, 2016 but on that ground, the PCB cannot avoid its
responsibility. Local bodies must perform their statutory duties.
In view of above, while disapproving the above illegal action
of PCB as well as its inaction, we expect the PCB now to
enforce its concerned statutory obligations by closing polluting

activities, prosecuting the polluters and recovering compensation

11

15
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from the polluters in accordance with law and to furnish a further
report to this Tribunal by e-mail at judicial- ngt@gov.in before the
next date. We may note that livestock is a major source of
methane emissions and studies on the subject show that the
problem in India is severe. Results of a recent studyl 3show that
the Indian livestock emitted 15.3 million tonnes of methane in
20122. Enteric methane emission from Indian livestock
contributed 15.1% of total global enteric methane emission. In
India, contribution of enteric methane was 91.8% of the total GHG
emissions, followed by manure methane (7.04%) and manure
Nitrous Oxide (1.15%) in the year 20105. The livestock sector in
India has the potential to cause surface temperatures to surge up
to 0.69 millikelvin over 20 year time period which is roughly
14 per cent of the total increase caused by the global livestock
sector. Methane has a warming potential 20 times higher than
carbon dioxide. Globally, livestock sector generates 65 percent of
human-related nitrous oxide, which has 296 times the Global
Warming Potential (GWP) of COZ2. Most of this comes from
manure.6While the dairy industry is covered by ‘Orange
category’ under the circular dated 05.03.2016 issued by the
MoEF&CC, no such guidelines are said to be existing for
management and rearing of livestock.

As per available statistics, prepared by the CPCB
population of adult female bovine in the country is 13,32,71,000.
Many dairy farms and gaushalas discharge the cattle dung along
with wastewater into the drains, leading to clogging, which
ultimately reach rivers and creates water pollution. Also, these
clogged drains become breeding ground for mosquitoes, creating
health hazards and odour nuisance. The dung produces many

gases/compounds such as Carbon dioxide, Ammonia, Hydrogen

1Study carried out by the Indian Institute of Technology Delhi and the DeenbandhuChhotu Ram University of

Science and Technology, Murthal in Ecotoxicology and Environmental Safety, Climate change impact of
livestock CH4 emission in India: Global Temperature change Potential (GTP)and surface temperature

response,

https://www.sciencedirect.com/science/article/pii/S0147651317305766, Volume 147, January2018, Pages

516-522.

2 1d.

5https://www.ajas.info/journal/view.php?number=4850.

Bhttp://www.fao.org/newsroom/en/news/2006/1000448/index.html
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sulphide, Methane, etc. which are emitted into the atmosphere
and are responsible for degradation of air quality. The
greenhouse gases, mainly Methane and Carbon dioxide,
produced by dung also impact the climate. Disposal of
cow/ buffalo dung is the biggest challenge in dairy farms and
gaushalas. However, cattle dung, if effectively utilised, can be
an excellent resource of manure & energy and reduce the adverse
impact on environment. The cattle dung contains many beneficial
constituents which may be used as fuel source either by direct
combustion or converted to biogas, soil conditioner, fertilizers,
material for wall plastering, construction of granaries, livestock &
fish feeding, etc. The draft Guidelines stipulate solid waste
management, waste water management, air quality
management, monitoring mechanism to be adopted by the local
authorities/ Corporations/ PCBs/ PCCs. The guidelines also
prescribed a Performa for monitoring by the local
authorities/ Corporations for preparing inventories of dairies farm
and gaushala.

At this stage, we may refer to the salient features of the

CPCB guidelines. Statistics provided is as follows:

“The dairies/gaushalas may be categorised
on the basis of nos. of animals (adult cows &
female buffaloes) in a dairy/gaushala i.e.
Category-I (upto 25 animals), Category-II (26-
50 animals), Category- III (51-75 animals),
Category-IV (76-100 animals) and Category-V
(above 100 animals).

As per the Livestock Census, carried out by the
Department of Animal Husbandry, Dairying &
Fisheries, Ministry of Agriculture and Farmers
Welfare, the year-wise livestock population of
adult female bovine is as follow:

Adult Adult Total
Sl. Year
No Cows Female Cows
: Buffaloes &
Buffal
oes
1 1951 | 5,44,00,00 |2,10,00,000|7,54,00,000
2 1956 | 4,73,00,00 |2,17,00,000 6,90,00,000
3 1961 | 5,10,00,00 |2,43,00,000 |7,53,00,000
4 1966 | 5,18,00,00 |2,54,00,000 |7,72,00,000
5 1972 | 5,34,00,00 |2,86,00,000 |8,20,00,000
6 1977| 5,46,00,00 |3,13,00,000 |8,59,00,000
7 1982 §5,92,00,00 |3,25,00,000 (9,17,00,000
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8 1987 | 6,21,00,00 3,91,00,000(10,12,00,000
9 1992 | 6,44,00,00 |4,38,00,000|10,82,00,000
10 1997 | 6,44,00,00 |4,68,00,000|11,12,00,000
11 2003| 6,45,00,00 (5,10,00,000|11,55,00,000
12 2007| 7,30,00,00 (5,45,00,000|12,75,00,000
13 2012\ 7,67,00,00 |5,66,00,000|13,33,00,000
2019
14 , 1 4 ,
8,14,00,00 5,50,00,000|13,64,00,000
o
Also, as per the Livestock Census carried out
by the Department of Animal Husbandry,
Dairying & Fisheries, Ministry of Agriculture
and Farmers Welfare, in 2019, the state-wise
total population of adult female bovine is as
follow:
SI. State/UT Adult Adult Total Cows
No. Cows Female &
Buffaloes Buffaloe
s
1. Andhra 19,80,00 | 31,61,000 | 51,41,000
Pradesh o
2. Arunachal | 1,02,000 | 2,000 1,04,000
3. Assam 38 1,338,000 39,56,000
18,000
4. Bihar 71,47,00 | 36,70,000 | 1,08,17,00
o o
5. Chhattisgarh | 33,79,00 | 3,83,000 37,622,000
o
6. Goa 30,000 14,000, 44,000
7. Gujarat 44,94,00 | 56,71,000 | 1,01,65,00
o o
8. Haryana 9,45,000 | 21,00,000 | 30,45,000
9. Himachal 9,332,000 | 3,69,000 13,01,000
10 Jammu & 12,31,00 | 4,02,000 16,33,000
o
11 Jharkhand | 34,58,00 | 4,35,000 38,93,000
o
12 Karnataka 40,63,00 | 16,71,000 | 57,34,000
o
13 Kerala 6,90,000 | 8,000 6,98,000
14 Madhya 73,42,00 | 52,96,000 | 1,26,38,00
Pradesh o o
15 Maharashtra | 56,99,00 | 33,119,000 | 90,18,000
o
16 Manipur 77,000 10,000 87,000
17 Meghalaya 3,333,000 | 3,000 3,36,000
18 Mizoram 21,000 1,000 22,000
19 Nagaland 21,000 3,000 24,000
20 Odisha 31,94,00 | 1,52,000 33,46,000
o
21 Punjab 15,25,00 | 22,76,000 | 38,001,000
o
22 Rajasthan 68,19,00 | 70,15,000 | 1,38,34,00
o o
23 Sikkim 68,000 o 68,000
24 Tamil Nadu | 48,20,00 | 2,61,000 50,81,000
o
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25 Telangana | 14,93,00 | 21,86,000 | 36,79,000
o
26 Tripura 3,003,000 | 3,000 3,06,000
27 Uttarakhand | 8,22,000 | 4,96,000 13,18,000
28 Uttar Pradesh 92,07,000 1,57,32,000 2,49,39,000
29 West Bengal 72,73,000 1,93,000 74,66,000
30 A & N Islands 16,000 1,000 17,000
31 Chandigarh 8,000 8,000 16,000
32 Dadar & Nagar 4,000 1,000 5,000
33 Daman & Diu 1,000 (1) 1,000
34 Delhi Not Not available | Not available
35 Lakshadweep 1,000 (1) 1,000
36 Puducherry 37,000 2,000 39,000
37 All India 8,13,53,000 | 5,49,82,000 13,63,35,000
9. The report mentions environmental issues as follows:

“2.Environmental Issues in Dairy Farms and Gaushalas

The major environmental issues of dairy farms
and gaushalas are discharges of dung and urinal
wastewater. The poor handling of dung and
wastewater causes odour problem also. A Bovine
animal, on an average, weigh 400 kg and
discharges 15-20 kg/day of dung and 15-20
litres/day of urine.

Many dairy farms and gaushalas discharge the

cattle dung along with wastewater into the
drains, leading to clogging, which ultimately
reach to rivers and create water pollution.
Also, these clogged drains become breeding
ground formosquitoes creating health hazards
and odour nuisance. The dung produces many
gases/compounds such as carbon dioxide,
ammonia, hydrogen sulphide, methane, etc.
which emitted into the atmosphere and
responsible for odour issue.

The disposal of cow/buffalo dung is the
biggest

challenge in dairy farms and

gaushalas. However, cattle dung, if

effectively utilised, can be a resource of
manure & energy. The cattle dung contains
many beneficial constituents which may be
source either

used as fuel by direct

combustion (dung wood) or converted to
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biogas, soil conditioner, fertilizers, material
Jor wall plastering, construction of

granaries, livestock & fish feeding, etc.”

10.

(emphasis supplied)

The guidelines are:

“3. Guidelines for Waste Management in
Dairy Farms and Gaushalas:

3.1 Solid Waste Management

The solid wastes produced from dairy farms and gaushalas
are basically organic in nature, consisting of cattle dung,
bedding, etc. The waste produced is not
hazardous in nature but its proper handling and disposal
needs attention. The guidelines for the management of solid
wastes are as follow:

feed residue,

vi.

Dairies and gaushalas should collect
dung from the floor of the shed at regular
interval, so as to keep the floor clean. The
surrounding areas should also be
cleaned regularly to prevent obnoxious
smell in the area.

Dairy premises and its surrounding areas
should be properly sanitized and
disinfected, e.g. by sprinkling crushed
lime, regularly.

The solid wastes should be collected &
stored properly for its treatment.

Dairies and gaushalas should dispose
the biomedical wastes (vaccines, vails,
medicines, syringes, etc.) as per the
provisions of "Biomedical Waste
Management Rules, 2016".

Dairies and gaushalas should not wash
dung & fodder residue etc. into drains in
order to avoid clogging of drains. The
local bodies/ corporations/ SPCBs should
ensure that untreated wastes are not
discharged outside the dairy premises.
Dairies and gaushalas should have
adequateinfrastructure to ensure proper
handling, treatment and disposal of
solid wastes and wastewater. They
may set-up individual or common
treatment facilities wherein cluster.
The local government
bodies/corporations/SPCBs should
facilitate the dairies /gaushalas/
entrepreneurs/ NGOs in setting upof
individual or common treatment
facilities.
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The following methods for disposal/

utilisation of solid wastes (dung) may be
adopted:

a.

Composting/ Vermicomposting:
Composting is a manure management
practice to reduce the impact on the
environment. Composting is the
biological decomposition and
stabilization of organic material. The
process produces a final product that
is stable, free of pathogens, reduced
odours and can be applied on the
land. Vermicomposting is the method
of preparing compost with the use of
earthworms that enriches soil quality
by improving its physicochemicaland
biological properties. It is becoming
popular as a major component of
organic farming system.

Biogas/Compressed biogas (CBG)

production  (anaerobic digestion):
Biogas plants are the best way to
handle the dung waste. Biogas is
generated in the  process of
biodegradation of organic materials
under anaerobic conditions which
may be utilised for cooking and
power generation. The Biogas plant
provides the digested organic manure
for crops. Biogas can be processed
and filled in cylinders. The bio-gas
may be further purified to remove
hydrogen sulphide (H2S), carbon
dioxide (CO2) & water vapour and
compressed (known as Compressed
Bio Gas, CBG) which has methane
(CH4) content of more than 90% as
per BIS standard IS 16087:2016.
CBG has calorific value and other
properties similar to CNG and hence
can be utilized as green renewable
fuel as replacement of CNG in
automotive, industrial and
commercial areas.

Manufacture of dung wood to be used
as fuel: The cattle dung can be used
as fuel as a replacement of firewood.
The cattle dung can be dewatered
and converted to value added
products such as logs, powder etc.
by mechanized/ semi-mechanized
machines. This option can be easily
adopted at dairy farms and
gaushalas in economical manner,
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creating substantial value & no
damage to the environment.

3.2 Wastewater Management

The guidelines for the management of
wastewater are as follow:

Dairies and gaushalas should take
necessary steps forthe judicious usage
of water for drinking & bathing of cattles
and other services including floor
cleaning, however, the same should not
exceed 150litres/day/ cattle.

Dairies and gaushalas should ensure
that the wastewater, being discharged,
is adequately treated so as to meet the
standards as prescribed by
SPCBs/PCCs.

Dairies and gaushalas should ensure
that the wastewater does not percolate
through ground and pollutes the
groundwater. The flooring of the shed
should be properly paved (impervious)
with a wastewater collection system.
However, the floor should not be slippery
in order to ensure safety of animals.

3.3 Air Quality Management

The guidelines for the management of air
quality /emissions (includes gaseous
emissions, odour and dust) from dairy
farms and gaushalas are as follow:

The animal housing should be adequately

ventilated allowing sufficient supply of
fresh air to remove humidity, dissipate
heat and prevent build-up of gases such
as methane, carbon dioxide, ammonia,
etc.

Dairy farms and gaushalas should follow
good housekeeping  practices like
maintaining proper sanitary conditions,
protecting dung from unwanted
pests/insects in order to minimize odour
nuisance.

The floor, feeding, water and air spaces
available for each animal should be
adequate for standing, resting, loafing,
movement, feeding, watering and
ventilation. The space requirements
should be provided as per the
standards prescribed by the Bureau of

18

22



958

India Standards (BIS).

iv. Dairy farms and gaushalas should
improve/ modify the quality and dosage
of feed/forage/supplements in order to
reduce enteric methane generations from
livestock. It 1is beneficial to animal
health/ nutrition and reduced impact on
environment. They should obtain ration
advisory for the same from any of the
agricultural institutes/departments like
Krishi Vigyan Kendra, State Dairy
Department, Animal Husbandry
Department, NDRI, NDDB, etc.

v. Dairy farms and gaushalas should plant
trees or develop green belts to provide a
barrier against the spread of foul smell or
noise originating from them.

4. Siting Policy:

The siting policy for dairy farms and gaushalas
are as follow:

(1) Dairy farms and gaushalas should
be located outside city/village
boundaries and away from residential
dwellings, hospitals, schools.

(ii) Dairy farms and gaushalas should
not be located in flood prone areas,
subject to flooding at 1-in-25-year or
more frequent levels in order to
avoid contamination of water
bodies.

(iii) Dairy farms and gaushalas should not
be located in areas with shallow
groundwater depth of about 10 to 12
feet and in particular in alluvium
areas in order to avoid groundwater
contamination.

(iv) Dairy farms and gaushalas may be
allowed to follow minimum distance
criteria given below which may be
subject to vary with the local
conditions:

(a)National and State Highways: 200
meters from National Highway and
100 meters from State Highway in
order to avoid odour nuisance and
road accident caused due to cattle.

(b) Major drinking water reservoir on
catchment side: 500 meters in
order to avoid water
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contamination due to
leakages/spillages fromthe dairy

fJarms and gaushalas.

(c) Drinking water source like wells,

summer storage tanks, other tanks
(drinking water): 100 meters in order
to avoid water contamination.

(d) Major watercourses like River and
Lake: 500 meters in order to

avoid water contamination.

(e) Canals: 200 meters in order to

avoid water contamination.

5. Regulatory/ Monitoring Mechanism:

(i)

(i)

(iii)

(iv)

(v)

The local authorities/corporations
should carry out inventory of all
the dairy farms and gaushalas
located in their jurisdiction in the
prescribed performa given at
Annexure-II. The same should be
updated and shared with the
concerned SPCB/PCC on annual
basis (calendar year wise).

All the dairy farms and gaushalas
should be registered with the local

bodies/corporation preferably
through online mode. The local
bodies/corporations should

display the same at their websites.
The dairy farms (having animal
population of 10 & above animals)
and gaushalas should obtain
consent to establish and consent
to operate under Water Act, 1974
as well as Air Act, 1981 from the
concerned SPCBs/PCCs.
SPCBs/PCCs should provide
training and consultation to the
Gram Panchayat for
implementation of guidelines in
their jurisdiction. GramPanchayat
should ensure the
implementation of the guidelines
by dairy farms and gaushalas
falling under their jurisdiction for
handling and management of the
wastes.
The concerned local
bodies/corporations/SPCBs /PCCs
should monitor the dairy farms
and gaushalas on regular basis to
ensure the proper disposal of
cattle dung and wastewater to
check compliance of
environmental norms. The
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SPCBs/PCCs will considered the
carrying capacity of the
surroundings while allowing a new
establishment and laying down the
environmental norms.

(vij Hands on practical trainings
on environment/waste
management & treatment
technologies, scientific feeding for
enteric methane reduction, waste

to wealth management
programme, etc. should be
provided to dairy

workers/entrepreneurs by the
local bodies/SPCBs/PCCs on regular
interval.

(Emphasis supplied)
9. We are of the view that the guidelines (2021) framed and circulated may
be enforced as per the mandate of the statute which will bind the States
PCBs/PCCs. Compliance thereof may be monitored by the CPCB. The
CPCB may evolve appropriate monitoring mechanism in this regard,
including a provision for audit of compliance at least once in six months.
With regard to siting policy, at least minimum distance must be specified
from habitations, water bodies, etc. as well as inter-se distance of such
establishments for protection of environment. Needless to say that any
violation of environment norms under the Water (Prevention and Control
of Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act,
1981 and the Environment (Protection) Act, 1986 has to be dealt with by
the concerned PCB/PCC/Local Body by way of stopping polluting
activities, recovering compensation and initiating prosecution. It will be
appropriate that broad and indicative compensation regime is expressly
specified by the CPCB. While local bodies may undertake the exercise of
preparing inventory as per applicable Municipal law, the State PCBs/PCCs
must also not avoid their responsibility of enforcing the mandate of the
Water (Prevention and Control of Pollution) Act, 1974, the Air (Prevention

and Control of Pollution) Act, 1981 and the Environment (Protection) Act,
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1986.

10. Learned counsel for the applicant has further submitted that the
guidelines issued by the CPCB and orders and directions/notifications
issued by the Government of Uttar Pradesh had not been strictly complied
with and a monitoring mechanism was initiated by the State of UP to
monitor compliances of the environmental rules by constituting a
Committee known as Oversight Committee, Lucknow consisting one
Judicial Member and one Executive/Expert Member from the cadre of
retired Chief Secretary or Principal Secretary and the Committee is already
functioning and compliances are being monitored and reported to this
Tribunal.

12. In the relief clause (F), it has been prayed that the matter of compliance
of CPCB guidelines, prevention of Cruelty to Animals, transport of animal’s
rules, prevention of cruelty to animals (slaughterhouse) rules, etc should
be given to this Committee and the Committee will obtain and examine the
report submitted by the authorities concerned and will submit the report
to the Tribunal for consideration. Accordingly, the Committee headed by
(presently Justice SVS Rathore), Oversight Committee, Lucknow is
authorized and directed to examine and monitor the compliance of the
order in coordination with the PCB and department concerned and to
submit the report independently within three months. Committee to
continue till further order.

13. Additional Chief Secretary, State of U.P has further submitted that the
guidelines issued by the CPCB are strictly followed and government has
taken a policy of Goverdhan Yojnaana providing certain state aid and steps
are being taken to protect the cows and to take strict action against the
smugglers/violator of law. He sought 30 days’ time to submit the further

action taken report. Further Action Taken Report on equipping and
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maintaining gaushalas for good health - hygiene and maintaining
environment as well as utilizing the stray cattle’s for meaningful purposes
be filed in six weeks.. Personal appearance of officers attended today
through VC are exempted.

List it on 19th October, 2023

Sheo Kumar Singh, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
July 20, 2023
PU
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“Guidelines for Environmental Management of
Dairy Farms and Gaushalas”

Central Pollution Control Board

(Ministry of Environment, Forest and Climate Change, Govt. of India)
Parivesh Bhawan, East Arjun Nagar
Delhi-110032

Revised
(July 2021)
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India ranks first among world’s milk producing Nations since 1998 and has largest bovine
population in the World. Dairying has become an important secondary source of income for
millions of rural families and has assumed most important role in providing employment and
income opportunities particularly for marginal farmers.

Dairy farms are establishment which in-house milching animals to produce milk for
distribution or supplying milk to milk processing plants (other than own consumption).

Gaushalas are establishment which in-house weak, sick, injured, handicapped and abandoned
homeless cattle/cows to rehabilitate them. Different terminology is used for Gaushalas in
different states like Gosadans, Pinjrapole, etc.

As per 20™ Livestock Census carried out by Department of Animal Husbandry, Dairying &
Fisheries, Ministry of Agriculture and Farmers Welfare, in 2019, state-wise total population of
bovine by sex and in urban & rural area is as follow:

Sl. No. State/UT Male Female Bovine Total Total Total
Bovine Bovine in Bovine in Bovine
Rural Area Urban
Area
1. A & N Islands 10,899 29,239 37,916 2,222 40,138
2. Andhra Pradesh 15,73,589 92,45,997 | 1,03,97,667 4,21919 | 1,08,19,586
3. Arunachal Pradesh 3,006,246 4,13,583 7,03,018 16,811 7,19,829
4, Assam 33,77,705 79,53,249 | 1,11,05,707 2,25,247 | 1,13,30,954
5. Bihar 18,15,419 2,13,02,355 | 2,23,53,630 7,64,144 | 2,31,17,774
6. Chandigarh 3,370 22,247 8,927 16,690 25,617
7. Chhattisgarh 52,00,444 59,58,232 | 1,07,13,966 444710 | 1,11,58,676
8. Dadar & Nagar Haveli 27,015 13,718 39,223 1,510 40,733
9. Daman & Diu 587 1,627 1,637 577 2,214
10. | Delhi 34,868 2,13,707 2,39,796 8,779 2,48,575
11. | Goa 18,081 69,373 78,940 8,514 87,454
12. | Gujarat 25,20,220 1,76,56,667 | 1,93,89,940 7,86,947 | 2,01,76,887
13. | Haryana 7,48,898 55,47,807 58,27,031 4,69,674 62,96,705
14. | Himachal Pradesh 4,99,630 19,76,892 24,47,638 28,884 24.,76,522
15. | Jammu & Kashmir 5,45,636 27,10,666 31,55,710 1,00,592 32,56,302
16. | Jharkhand 51,33,373 74,39,992 | 1,21,84,691 3,88,674 | 1,25,73,365
17. | Karnataka 20,39,509 94,14,055 | 1,08,00,819 6,52,745 | 1,14,53,564
18. | Kerala 2,07,111 12,36,389 13,15,665 1,27,835 14,43,500
19. | Lakshadweep 785 1,724 2,509 0 2,509
20. | Madhya Pradesh 71,00,049 2,19,57,910 | 2,76,69,875 13,88,084 | 2,90,57,959
21. | Maharashtra 53,06,297 1,42,89,699 | 1,88,97,723 6,98,273 | 1,95,95,996
22. | Manipur 87,062 1,82,699 2,37,699 32,062 2,69,761
23. | Meghalaya 3,53,580 5,65,704 9,11,065 8,219 9,19,284
24. | Mizoram 15,775 35,992 38,434 13,333 51,767
25. | Nagaland 59,057 58,016 1,09,716 7,357 1,17,073
26. | Odisha 42.66,720 60,95,574 | 1,00,34,984 3,27,310 | 1,03,62,294
27. | Puducherry 4,695 69,684 57,322 17,057 74,379
Page | 3
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28. | Punjab 3,47,572 61,99,835 60,99,440 4,47,967 65,47,407
29. | Rajasthan 30,06,285 2,46,24,661 | 2,65,18,272 | 11,12,674 | 2,76,30,946
30. | Sikkim 36,209 1,18,164 1,51,972 2,401 1,54,373
31. | Tamil Nadu 8,14,996 92,22,459 89,12,712 | 11,24,743 | 1,00,37,455
32. | Telangana 19,09,034 65,49,811 81,46,252 3,12,593 84,58,845
33. | Tripura 1,24,505 6,21,657 7,08,228 37,934 7,46,162
34. | Uttar Pradesh 45,52,599 4,74,83,827 | 4,95,30,075 | 25,06,351 | 5,20,36,426
35. | Uttarakhand 5,50,595 21,67,900 25,34,526 1,83,969 27,18,495
36. | West Bengal 44,35,306 1,52,73,592 | 1,91,76,146 5,32,752 | 1,97,08,898

All India 5,70,33,721 24,67,24,703 | 29,05,38,871 | 1,32,19,553 | 30,37,58,424

2. Categorization of Dairy Farms and Gaushalas

Dairy Farms/Gaushalas are categorised on basis of nos. of bovine animals in a Dairy/Gaushala
located in urban, peri-urban & rural area.

2.1 Dairy Farms

According to inventory received from SPCBs/PCCs and it is analysed that 60-70% Dairy Farms
are having upto 25 animals, 15-20% Dairy Farms are having upto 100 animals and 15-20%
Dairy Farms are having more than 100 animals. Therefore, they have been categorized as small,
medium & large Dairy farm, respectively. It has been analysed that 5-10%, 5-10% and 80-90%
Dairy Farms located in urban, peri-urban & rural area, respectively.

2.2 Gaushalas

Similarly, inventory received from SPCBs/PCCs for Gaushalas and it is analysed that 15-20 %
Gaushalas having upto 100 animals and 80-85% Gaushalas having more than 100 animals.
Therefore, Gaushala having upto 100 animals, 1000 animals & more than 1000 animals can be
categorized as small, medium & large Gaushala, respectively. It has been analysed that 50-
55%, 5-10% and 35-45% Gaushalas located in urban, peri-urban & rural area, respectively.

3. Environmental Issues in Dairy Farms and Gaushalas

Major environmental issues of Dairy farms and Gaushalas are related to disposal of dung and
urinal wastewater. Poor handling & disposal of dung and wastewater causes water pollution &
odour problem. A Bovine animal, on an average, weigh 400 kg and discharges 15-20 kg/day
of dung and 12-14 litres/day of urine. Solid wastes produced from Dairy farms and Gaushalas
are bovine dung, feed residue, etc. which are organic and non-hazardous in nature but requires
proper handling and disposal.

3.1 Dairy Farms
3.1.1 Urban & Peri-urban Area

Majority of Dairy Farms are in clusters. Issue of disposal of dung & wastewater from Dairy
farms is predominant in urban & peri-urban area where it is discharged in drains, leading
to clogging, which ultimately reach to and pollute rivers. These clogged drains become
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breeding ground for mosquitoes creating health hazards and odour nuisance. Wastewater is
generated from floor cleaning, bathing of animals, urine, etc. and disposed of without
treatment into drains. Dung produces many gases/compounds such as carbon dioxide,
ammonia, hydrogen sulphide, methane, etc. which emitted into atmosphere and responsible
for odour.

3.1.2 Rural Area

Dairy farms located in rural area are run by small & marginal farmers which produces milk
for self-consumption and excess sell in local market. Dung being utilized as a manure in
field. Problem arises when dung is stored for very long time and create odour. Wastewater
generated majorly from urine which is generally disposed of without treatment into land
due to unpaved floor or goes to nearby drain.

3.2 Gaushalas

4.

3.2.1 Urban & Peri-urban Area

Dung is generally stored for very long time and creating odour issues. Sometimes, it finds
its way to drains also. Dung is utilised as a manure in field and also in making dung
wood/dung cakes. Wastewater is generated from floor cleaning, bathing of animals, urine,
etc. Bathing of animal is done occasionally & floor cleaning is done mechanically. The
urine usually discharges in drain without any treatment. However, it is also utilized for
medicinal uses. Therefore, wastewater generated per bovine animal from Gaushalas is
comparatively lower than Dairy Farms.

3.2.2 Rural Area

Dung is being utilised as a manure in field and also used as fuel for domestic purpose.
Problem arises when it stored for very long time and creating odour issues. Wastewater is
generated from floor cleaning, bathing of animals, urine, etc. Bathing of animal is done
occasionally & floor cleaning is done mechanically. The urine usually discharges in drain
without any treatment. However, it is also utilized for medicinal uses.

Methods for Disposal/Utilisation of Dung

Disposal of bovine dung is biggest challenge in dairy farms and gaushalas. However, bovine

dung, if effectively utilised, can be a resource of manure & energy. Bovine dung may be used

for many purposes i.e. for combustion (dung wood) or for producing biogas or as soil

conditioner or as fertilizers or as material for wall plastering, etc. Following methods for
disposal/utilisation of solid wastes (dung) may be adopted:

a.

Composting/Vermicomposting: Composting 1S a manure management practice to reduce

impact on the environment. Composting is biological decomposition and stabilization of
organic material. The process produces a final product that is stable, free of pathogens,
reduced odours and can be applied on land as manure. Vermicomposting is method of
preparing compost with use of earthworms that enriches soil quality by improving its
physicochemical and biological properties. It is becoming popular as a major component
of organic farming system.
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b. Biogas/Compressed biogas (CBG) production: Biogas plants are best way to handle dung
waste. Biogas is generated in process of biodegradation of organic materials under

anaerobic conditions which may be utilised for cooking and power generation. Biogas
plant generated digested organic manure for crops. Biogas can be processed and filled in
cylinders. Bio-gas may be further purified to remove hydrogen sulphide (H»>S), carbon
dioxide (CO,) & water vapour and compressed (known as Compressed Bio Gas, CBG)
which has methane (CH4) content of more than 90% as per BIS standard IS 16087:2016.
CBG has calorific value and other properties similar to CNG and hence can be utilized as
green renewable fuel as replacement of CNG in automotive, industrial and commercial
areas.

c. Manufacture of dung wood or dung cake to be used as fuel: Bovine dung can be used as
fuel as a replacement of firewood. Bovine dung can be dewatered and converted to value
added products such as logs, powder etc. by mechanized/semi-mechanized machines.

Following options for disposal/utilization of dung may be adopted by Dairy Farms and
Gaushalas:

SL Dairy Farms/ Methods for Disposal/Utilization of Dung
No. | Gaushalas
1. Small Dairy Farms e Composting/vermicomposting, or

e Manufacture of dung wood/dung cake, or
e Combination of both

2. Medium Dairy Farms | ¢ Combination of any of three methods for
disposal/utilization of dung

3. Large Dairy Farms e Biogas/compressed biogas production or
e Combination with any of remaining method

4. Dairy Farms in Rural | e« Composting/vermicomposting, or
Area e Manufacture of dung wood/dung cake

5. Dairy  Farms in | e Common Biogas/compressed biogas production, and
Cluster e Any of remaining method at individual level

6. Small & Medium | ¢ Combination of any of three methods for
Gaushalas disposal/utilization of dung

7. Large Gaushalas e Biogas/compressed biogas production or

e Combination with any of remaining method

5. Guidelines for Waste Management in Dairy Farms

Following guidelines are framed for management of wastes from Dairy farms. These guidelines
are applicable to establishment which are discharging their wastes into environment. These
establishments shall also follow existing laws, rules, guidelines, directions and standard
operating procedures issued by different organizations.
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5.1 Guidelines for Waste Management in Dairy Farms located in Urban & Peri-
urban Area

5.1.1 Solid Waste Management

Guidelines to be followed for management of solid wastes are as under:

L.

il.

iil.

1v.

V1.

Vii.

Dung from floor of shed should be collected at regular interval, so as to keep floor
clean. Surrounding areas should also be cleaned regularly to prevent obnoxious smell
in area.

Premises and its surrounding areas should be properly sanitized and disinfected, e.g. by
sprinkling crushed lime.

Dung & fodder residue etc. should not be washed into drains in order to avoid clogging
of drains. Local bodies/corporations/SPCBs should ensure that untreated wastes are not
discharged outside premises.

Collected solid wastes should be stored properly for its utilization.

Small Dairy Farms may adopt dung for manufacture of dung wood/dung cake or
composting/vermicomposting or combination of both methods for disposal/utilization
of solid wastes. In case of cluster, biogas/compressed biogas production may be
adopted for disposal/utilization of solid wastes in association with entrepreneurs or
local dairy farmers association. Local bodies/corporations/SPCBs should facilitate
Dairy farmers/entrepreneurs/NGOs in setting up of individual or common utilization
facilities.

Medium & Large Dairy Farms may adopt a combination of disposal/utilization methods
like manufacturing of dung wood or biogas generation or vermicomposting. However,
Large Dairy Farms may setup biogas/compressed biogas production facility either by
themselves or in association with entrepreneurs.

Domestic hazardous wastes (vaccines, vails, medicines, syringes, etc.) should be
disposed as per provisions of “Solid Waste Management Rules, 2016”. If they have
their own medical facilities then wastes should be disposed as per provisions of “Bio-
medical Waste Management Rules, 2016”.

5.1.2 Wastewater Management

Guidelines for management of wastewater are as follow:

i

11.

1il.

iv.

Water should be judiciously used for bathing of bovines and other services including
floor cleaning to contain wastewater quantity to 100 litres/day/bovine.

Adequate infrastructure should be provided to ensure proper handling, treatment and
disposal of wastewater. They may set-up individual or common treatment facilities
where in cluster. Local bodies/corporations/SPCBs should facilitate Dairy farmers/
entrepreneurs/NGOs in setting up of individual or common treatment facilities.
Wastewater should be adequately treated so as to meet standards as prescribed by
SPCBs/PCCs.

Flooring of shed should be properly paved (impervious) with a wastewater collection
system. However, floor should not be slippery in order to ensure safety of animals.
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5.1.3 Air Quality Management

Guidelines for management of air quality/emissions are as follow:

L.

il.

1il.

1v.

Animal housing should be ventilated allowing sufficient supply of fresh air to remove
humidity, dissipate heat and prevent build-up of gases such as methane, carbon dioxide,
ammonia, etc.

Good housekeeping practices like maintaining proper sanitary conditions, protecting
dung from unwanted pests/insects should be followed in order to minimize odour
nuisance.

Floor, feeding, water and air spaces available for each animal should be adequate for
standing, resting, loafing, movement, feeding, watering and ventilation. Space
requirements should be provided as per Bureau of Indian Standards (BIS) (refer BIS:
12237-1987 given at Annexure-I).

It is suggested to obtain ration advisory for improving/modifying quality and dosage of
feed/forage/supplements from any of agricultural institutes/departments like Krishi
Vigyan Kendra, State Dairy Department, Animal Husbandry Department, NDRI,
NDDB, etc. in order to reduce enteric methane generations from livestock. It is
beneficial to animal health/nutrition and reduced impact on environment.

Plantation of trees or green belts, wherever feasible, to provide a barrier against the
spread of foul smell or noise originating from them.

5.1.4 Siting Policy

Siting criteria will be applicable for new establishment. Existing establishments should
take appropriate environmental friendly practices as per Guidelines. Dairy farm shall be
setup as per siting policy/guidelines of local administration and may follow criteria as
below:

i

il.

iii.
1v.

It should be located in area wherever permissible and atleast 100 meters away from
residential dwellings, health centres/hospitals & schools in order to avoid odour
problem,

Atleast 200 meters away from water spread area of major watercourses like Lake, canal
and major drinking water sources,

Away from flood plain area of River and areas having shallow groundwater.

Atleast 5 meters of inter-se distance between two establishments (each establishment
should provide 2.5 meters from each side) for ventilation should be provided and
developed green belt.

5.2 Guidelines for Waste Management in Dairy Farms located in Rural Area

5.2.1 Solid Waste Management

1.

Dung should be collected & stored properly for its utilization. It should be used as
compost in field or in making dung wood or vermi-compost. Biogas production may be
practiced wherein cluster as a source of energy for rural area.
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ii. Dung & fodder residue should not be washed into drains in order to avoid clogging of
drains and surrounding areas should also be cleaned regularly to prevent obnoxious
smell in area.

iii. Provisions of “Solid Waste Management Rules, 2016” should be followed for disposal
of domestic hazardous wastes (vaccines, vails, medicines, syringes, etc.).

5.2.2 Wastewater Management

1. Water should be judiciously used to contain wastewater quantity to 100 litres/day/
bovine.
ii. Floor should be paved and wastewater should be collected and utilized for agriculture
purpose. Floor should not be slippery in order to ensure safety of animals.
iii. Wastewater should be adequately treated so as to meet standards as prescribed by
SPCBs/PCCs.

5.2.3 Air Quality Management

i. Animal housing should be ventilated allowing sufficient supply of fresh air to remove
humidity, dissipate heat and prevent build-up of gases.

ii. Good housekeeping practices should be followed in order to minimize odour nuisance.

iii. Floor, feeding, water and air spaces available for each animal should be adequate for
standing, resting, loafing, movement, feeding, watering and ventilation. Space
requirements should be provided as per Bureau of Indian Standards (BIS) (refer BIS:
11799-2005 given at Annexure-II).

iv. It is suggested to obtain Ration advisory for improving/modifying quality and dosage
of feed/forage/supplements from any of agricultural institutes/departments like Krishi
Vigyan Kendra, State Dairy Department, Animal Husbandry Department, NDRI,
NDDB, etc. to reduce enteric methane generations from livestock.

v. Plantation of trees or green belts, wherever feasible, to provide a barrier against spread
of foul smell or noise originating from them.

5.2.4 Siting Policy

Siting criteria will be applicable for new establishment. Existing establishments should take
appropriate environmental friendly practices as per Guidelines. Dairy farm shall be setup
as per siting policy/guidelines of local administration.

These should be located away from residential dwellings/hospitals/schools in order to avoid
odour issue as per siting norms of local administration. It should be atleast 100 meters away
from water spread area of major drinking water sources in order to avoid contamination of
water bodies. These should be away from flood plain areas of River and areas having
shallow groundwater.

Atleast 5 meters of inter-se distance between two establishments for ventilation, this space
of 5 meters (2.5 meters from each side from each unit) shall be developed for green belt.
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6. Guidelines for Waste Management in Gaushalas

Following guidelines are framed for management of wastes from Gaushalas located in urban,
peri-urban & rural area. These guidelines are applicable to establishment which are discharging
their wastes into environment. These establishments shall also follow existing laws, rules,
guidelines, directions and standard operating procedures issued by different organizations.

6.1 Solid Waste Management

Guidelines to be followed for management of solid wastes are as under:

L.

il.

iil.

1v.

Dung from floor of shed should be collected at regular interval, so as to keep floor clean.
Surrounding areas should also be cleaned regularly to prevent obnoxious smell in area.
Premises and its surrounding areas should be properly sanitized and disinfected, e.g. by
sprinkling crushed lime.

Dung & fodder residue etc. should not be washed into drains in order to avoid clogging of
drains. Local bodies/corporations/SPCBs should ensure that untreated wastes are not
discharged outside premises.

Solid wastes should be stored properly for its utilization in dung wood manufacturing or
biogas generation or vermicomposting. In case of small & medium scale Gaushalas, a
combination any of methods may be adopted for utilization of dung wherein large scale
Gaushalas may setup biogas generation facility at its own or in partnership with
entrepreneurs.

Domestic hazardous wastes (vaccines, vails, medicines, syringes, etc.) should be disposed
as per provisions of “Solid Waste Management Rules, 2016”. If they have their own
medical facilities then the wastes should be disposed as per provisions of “Bio-medical
Waste Management Rules, 2016”.

6.2 Wastewater Management

Guidelines for management of wastewater are as follow:

i

1l.

1il.

1v.

Water should be judiciously used for bathing of bovines and other services to contain
wastewater quantity to 50 litres/day/bovine. (As water utilized by Gaushala is less in
comparison to Dairy Farm due to occasional bathing & mechanized floor cleaning).
Adequate infrastructure should be set-up to ensure proper handling, treatment and disposal
of wastewater. Local bodies/corporations/SPCBs should facilitate Gaushala owners/
entrepreneurs/NGOs in setting up of treatment facilities.

Wastewater should be adequately treated so as to meet standards as prescribed by
SPCBs/PCCs or utilized for various medicinal purpose.

Flooring of shed should be properly paved (impervious) with a wastewater collection
system. However, floor should not be slippery in order to ensure safety of animals.
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Guidelines for management of air quality/emissions are as follow:

6.3 Air Quality Management

1. Animal housing should be ventilated allowing sufficient supply of fresh air to remove
humidity, dissipate heat and prevent build-up of gases.

ii.  Good housekeeping practices like maintaining proper sanitary conditions, protecting dung
from unwanted pests/insects should be followed in order to minimize odour nuisance.

iii.  Floor, feeding, water and air spaces available for each animal should be adequate for
standing, resting, loafing, movement, feeding, watering and ventilation. Space
requirements should be provided as per Bureau of Indian Standards (BIS) (refer BIS:
11942-1986 given at Annexure-III).

iv. It is suggested to obtain Ration advisory for improving/modifying quality and dosage of
feed/forage/supplements from any of agricultural institutes/departments like Krishi
Vigyan Kendra, State Dairy Department, Animal Husbandry Department, NDRI, NDDB,
etc. to reduce enteric methane generations from livestock.

v. Plantation of trees or green belts, wherever feasible, to provide a barrier against spread of
foul smell or noise originating from them.

6.4 Siting Policy

Siting criteria will be applicable for new establishment. Existing establishments should take
appropriate environmental friendly practices as per Guidelines. Gaushala shall be setup as per
siting policy/guidelines of local administration.

These should be located atleast 100 meters away from residential dwellings/schools/hospitals
in order to avoid odour issue and away from the water spread area of major drinking water
sources. These should be away from flood plain areas of River and areas having shallow
groundwater. Atleast 5 meters of inter-se distance between two establishments for ventilation,
this space of 5 meters (atleast 2.5 meters from each side from each unit) shall be developed for
green belt.

7. Regulatory/ Monitoring Mechanism for Dairy Farms & Gaushalas

1. Local authorities/corporations should carry out inventory of Dairy farms and Gaushalas
located in their jurisdiction in inventory performa given at Annexure-IV and same should
be updated & shared with concerned SPCB/PCC on annual basis (calendar year wise).

ii.  Local bodies/municipal corporations shall publish a public notice in newspapers and on
their website for registration of Dairy farms and Gaushalas as per municipal laws.
Registration may be done preferably through online mode and same may be displayed at
their websites.

ii1.  SPCBs/PCCs shall publish a public notice for Dairy farms & Gaushalas to obtain consent
to establish and consent to operate under Water Act, 1974 as well as Air Act, 1981 as per
the categorization of industries in Orange and Green Category, respectively.

iv.  SPCBs/PCCs/local bodies/municipal corporations shall upload Environmental Guidelines
on their website and also circulate to all Dairy farms and Gaushalas.
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Concerned SPCBs/PCCs/local bodies/corporations should monitor dairy farms and
gaushalas on regular basis to ensure proper disposal of bovine dung and wastewater to
check compliance of environmental norms. SPCBs/PCCs will consider carrying capacity
of surroundings while allowing a new establishment and laying down environmental
norms.

SPCBs/PCCs shall carry out environmental audit of atleast 2 Dairy farms and 2 Gaushalas,
randomly selected from each district of State/UT and submit compliance and action taken
report to CPCB on half yearly basis.

SPCBs/PCCs shall submit status of compliance of guidelines by Dairy farms and
Gaushalas located in their jurisdiction in form of report once in six months to CPCB for
Audit purpose.

CPCB shall carry out environmental auditing of 4 Dairy farms and 4 Gaushalas in each
State/UT, randomly selected based on information received from SPCBs/PCCs on annual
basis.

In case of any violation of environmental norms under Water (Prevention and Control of
Pollution) Act, 1974, Air (Prevention and Control of Pollution) Act, 1981 and
Environmental (Protect) Act, 1986 by Dairy farms and Gaushalas, concerned
SPCBs/PCCs should impose environmental compensation as per CPCB methodology for
“Environmental Compensation to be levied on Industrial Units”, for damaging the
environment and in order to stop polluting activity and initiate prosecution for repeatedly
polluting units.

SPCBs/PCCs should provide training and consultation to Gram Panchayat for
implementation of guidelines in their jurisdiction. Gram Panchayat should ensure
implementation of guidelines by Dairy farms and Gaushalas falling under their jurisdiction
for handling and management of wastes.

Hands on practical trainings on environment/waste management & treatment technologies,
scientific feeding for enteric methane reduction, waste to wealth management programme,
etc. should be provided to Dairy & Gaushala workers/entrepreneurs by local bodies/
SPCBs/PCCs on regular interval.
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FiG. 2 LayouT SHOWINE THE FUMCTIONAL GETAIL OF LDOSE HOUSING [N TWO ROWS

A

7,1.2 Soma dev'ce shouid ke arranged o sesure indtividust animal by neck in efsek standing.
The milking bgm may, i neoessary, be satpnUdpid 10 @poomnodsia duwven-caivers as well as colves.
Mich aninal, that are i hesk can pe el aler milking n the standings ams! inseminated right
there.

1.2 Sheds far Mifch Dy Animais — These sie sheos {or hovsing milch animais and ory animals
gaparately, 0N small farms. a paliticn can ba 1aised in gny shed for hiousing Gry animals sepa-
rately. Un farms with only g fewy animals. all the arwmals. milikang or diy gan be housed 1oncther.

7.2.1 These ore simplo sheds Lompising o covered porton andd an adjoiring gpen paddack, The
rranger and woter Tark ahould ghia b provided. The cavered aren shoald preferably be of cermant
eonerete, brick-on edge. stane tlaly, Monium ar Konkan fiaoring My 5o used.

7.3 Mateenity Fens — Proagnall Cows zrd [ e trarsferred M0 maternily pend ar malving boxes
two 10 thres weeks before e expectad duto al calving, The numbaer 0f calving boxes of mater-
nity péns recuired is about B parcert of the nonmber of pragdsblo femules stock o the farm, Thess
sheyld be located nsar e Twiog ruartors of fasmer and.of milking batn 5o that the down-cdhars
arp gonslantly cheprved. Tha pens Gan be construgted aither it @ row of in wroups ol two or four,

.31 Tne dirtensions of pach cslving pon shall he aboat 3 = 4m for coverad area end snother
2w 4 mtar the open paddoch The covatad aea shell have a 1-28 m high wall Il sround,
barring & 1°2 m wide gais opening into ke open 1ot. A manger and a water trotigh O propor
size shotld ko constrectsd 9 puch pen, The Hacrs shall be Aoarear, brigk-on-odge or cemeirt
pavee wilh a1 1 40 slope towards the drain,

7.4 Sick Anigie! Sheds — Sheds more af 658 cimilar 10 matenity pens in srructure shall be
logatao well away from she cther sheds 5o that thase cheds ate inaccessite 10 pther amnuls,

2.5 Calt Stiad - Tho caif shed con be Yogseed eilier at the prd or on the side of the oriiking
pern This faci'itates calves to treir dons quickly ot milking tme i wenning is nol preclised b
and hand fasding of milk to galves if aeErinyg iz mastwed. (1 there s 4 14708 cumber of co'ves,
the —alf shed shail form 3 sopasale uiil ot chill De ocales near i miking batn. so that ealves
ol different age Grouas Gar bo housed separataly,

7.5.1 Tk dimensions of alf ehed depend on e sumiler of calves to Be bassed. T difef-
sions ol mangers Ang wares Toughs chal canioem o speCIHLELENE GIven il g8.2. Floors shill be
af senenl concreta in covered gres and brigk-on-edge in oped J1ER-

3
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1.6 Young Stock Shed — Dlder haifer calves from about six mcnths of ege o bresding age aro
to ba hpusad sepatately from the suckling calves, Gensrslly. no male calves are kept on farms
béyond six monthis of zga.  When & lerpe number of young stock |a thete, they should be divided
into different age groups and sach groeup housed seperataiy.

7.8.1 When their number is small, the youny siock shed may be an axtansion of the dry anima!
shed or it may be a separate unit nearer tn it I the latter case, 1hs shed shail be constructed in
a singla row, The constructional detals of this shed arp the same as for caw ahods exceprt for
the difierence in dimensions of mangers and water troughs,

1.7 Buit Sheds —— The bull sheds should be copstructad towards one snd of the farm. There
shall bo ane shed for each bull, the number of bulls required being one for svery B0 breedabla
farmzles on the farm. if natural breeding (s practizad.  When artificial insamination sarviee facilities
are availokle naarby, thera wisy be no nacessity fo keep Lulls on the farm, The bull shed
shall heve covered area of 3 x 4 m disgneions, Yeading into & paddock of 120 me.

7.8 Tregs - Shady treaes, preferably quick growing. may be cheser for planting in 2nd around
animal sheds. Leaves and nods of many of these can be used as cattle feed,  The fotlowing
spacics may be consldered:

a} Acecia arabics

by 4cacie feucophinas

¢) Madhuca fangifoiia or Madhpes ingice

di Cassin Fistula

o} Cordis dicholoma

1) Erythroxyion monogyruin

() Ficus bepgalensis

By Ficus rafigioss

i} Melictares isora

k) Kydis calycing

m} Leucoena lpucocephisls

nt Mangifere indice

Pl Safix tebrosperma

) Syzvgpium feboldnum

N Tamacindus indice

8) .Wn'ghf:'a tigtoria

7.8.1 As far as possible, existing toess of e site proposed far construction should oot bu

destruyed but incorporatad within the fayout.  Further, trees should be pianted 3t pra.detarmined

5018 Within the ‘ayout sven before the construction is eompleted, and the same may be nurtured
ard protected by tree guards.

8. Cangiructional Details

—

8.1 Flopr — lt shall be in acgordance with 71,1 of 15 11793-1086 -Ascommandations for
cattie hiousing 101 a rural milk nrodyeer.

B.2 Manger — Tho manger shall meet the provislons of 7,1.2 of 15:11788-1988 excapt that
the w.oodan pianks arg not recommandsd for its construction.

8.3 Weater Supply — Water troughs or tanks should be canstructad in each shel for the cenveni-
ence of animats. The water troushs sheould e built wilh raintoread concrete, bricks with cementad
junetiens, stone slazs wlth cemented joints or plaln thlek galvanized iren sheetz.  Thio water tanks
gy be round { generally in larger pens } ar rectengular end shall be localed al & cunvevent plece
in 1he shed, |19 dimensions shell be mare of lags the same as for mengers {or diffatent classes of
Ivestouk. A Lwi moelre wide paved platferm shal! bo provided edjacent to the water froughs.
In smaller pons, o 1ank cen by made by raising an impesvious partition towards one and of the
continucus macger.  Each waier tank sheuld hsve one hydrani, 1he outfiow fram which mey be
cortrolied by p flost valve.  The kydiant can alsc be left without a tap, and water let into the
U hs ot egular Inervals so that the water traugh ray get filled as the animals mmpty them.
bydrarls wish spauts to attach 2 hose pipe should alse ba fixed in each ehed 81 vonveaieng places.
The pens a1d animals { bLifalees ) can be wasked hy flushing water through a hoze,  Wherever
possibie. the watar supply pipe lines sheuld rwn underground,

4
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£.4 Manure Dispassl

8.8.1 Liquid meanuré — The liquid maruvee and wash water should be taken out of the shed by
a shatlow |-shaped gutisr of drain tocated longitudinally 1o the long axis of the shed at 1he
junctien of the gnen and the covered arsa. Outside tho shed. liguld manure from gech shed can
be lead by means 0f drains {prefarably clased of sub-terrain druins) to a main farm drein, Thiz
main drain leads liguid waste eltimslely o a liguid marure stolane tank theough an pgpection
chamber and 2 satiling chaamer. The drains should be constructed out af the same materiais as
thet of flours.  The width ol the drains may vary bebweer 40 1w 40 cm. A slcp of 3 te 49 shouid
he pravided to the draine towards storage tank so trat the Hquid may f.ow down sasily, Snallew
U-shapod draine ara praferabie, Draing in 8 row af pens should be made comtlnuous by routing
therm thraugh haies in tha intarvening paiition wakls,

8.4.2 Sofid manurg —- Whon golid manure iz ca'lected aeparately, it should he stored properly
i manute pits sG that 1ha same fels well decomposad.  Marure pits should be logated as far off
as possible tram anlmal hobitolions alter duly censideting tho tabour required in transporting
manure from the sheds 10 thé pits. This s necessgty a5 a safeguard against foul odours axishing
near milk parlours and &s 2 measute sgainst fly manace. For reasans of hygiene, feanure pits
shouid ba at a minimum distance o 10 m from wells, rivers and tanks and from tha boundary of
the adjuining land propary, Further, they musi ho lmpermesbls to watar.  The size sna the
rumber of shienyre pits raquired depend on the produation of manure on the farm. Totel marure
sirgans copacity may be planned on 33 ku per day or @046 ¥ an per animal Basis.

8.5 »illars - Piovisions givenin 7.3 and 7.3.1 of 131 1759.1986 should be followed.

8.8 Wails amf Roofs — Thess should pe in aecardance with 2.2 snd 7.4 of 15 11790-1886,
respectively,

87 Padifock and Shelter — The paddock and Sheltar of sach shed should form an integrated
suit 3o thet the animais can TFRVE frenly 1 any part of tho paddock shelter combing, The shelter-
ed rezions should be pavad white the paddotk may be left unpaved, but well ammad.  The

s1ach nal anirnat thafl be as given in Tahle 1.

TABLE 1 SPACE OF PADDOCK AND SHELTER

&l Category Paddock Sholtar Maximum KNumber
No.  of ammal {Opon Arant (Covaered Area) of Anlmaie to be Kept
m mi in Eactl Shalter
ij Bulfeln H 4 LA
i Gow 7 b 40
] Voung STGCE 4 2 30
wy Call 2 1 2D
i Calying nen 2 12 1
uit Bull 25 12 4

8.7.1 Mangor and water trough - Manger ang water through may he consirusted [n paddocks
with relnferced cement concrete, prick with cemant martar or stohe cighs with cemsunt [oining, A
2 m wide paved piatfarm shall ba provided away fiom ttolgh 1o withstand the heavy tieading of
animals and permit oSy washing and cleaniiness,

8.8 Fenciny — it shall bain accordance with 8.2 of 153 11788-1986.

8.8 Gate - A gats of suitable type and size may be previded taking care that they are-hinged
firrly and raised wall sbove the proyng.  Bruces shall be positlonad varticaily,

9. Ancillary Btructures

9.1 Mitk House — Mitk colleptian, recosding. tasting and cooling facilities 28 wall as faciiities for
claanning ang gracking of milking nadls and miki cans have 1o be provided i this house. This fiaor
sppot BEN aczommeodate the milk recording equipment, mitk cocling device in the form of Hulk
cooler, can racks, mitking pail rack. sirks. washing cutfit and Furiiituze of the milk tecarder. On
very latge farms, the different cornpongnts of the milk house, thatis rocording-cum-mitk cooling
room, milk otenglls uad eguipment raom and woshing room, ey be constructorl as separate units.
The dourg ani the wingews of the mitk house shall be made Ty-proof, Tha tooring of the reom
shall be of Carment corgrate, pen:ouws and reinforoed with iron strips looatad at suilehls distances
1@ maka it hard wearing,  The waiig shonld oe lined with white giazed tiles up 10 a height of
45 m, A suitable platform er goncrate clab in the Torm of bench shall be provided lor kesping
the trik 1esting apparaius.

5
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8.2 Storez — Thorae shall be tne maln concentrate slore-com-leed mixing room st a distent prace
but it is advisabie to have a small ratlon room nesr the milking barn for etering praparsd con-
canlrete mixtiwe temporsrily for & day or two.  On smaller farms, one feed store neer the miiking
barn would be suffleieni. The Feed room shall be damp-pronf and rodent.ptoof,

9.3 &ire — Suitable size tranch silo may be provided,

9.4 Hay!Straw Shed — Shed, preforably with walle on three sides may ba provided for stosing
strawe or hay. . Storing hay or straw as stacks In the open results in excessive wastage in the form
of sprilage and daotevicration.  Somatimes, 8 sunpla shed with gabled root 8 uged, The hay
shed shall be away from animal sheds because of tire hazards, On lerger farms, the hay shads
cail be made into 8 sert of salf-faeding hay hunks by slasing movable waoden partilion en one
side edge of the hiay shed 5o that the animals can eat bay at will from only tho portions acgassible
tntough this woadan partiticn and do not spail the hay excassively.

9.5 Uhaffing Shoot — A shed for cheffing the fodder with shalfing machine or ensilage culter is
aracted, The shed mav have provisions for power supply to the maehine,

8.6 Office Aoerm — Depending upon the size of the 1arm. an office room may be provided.  The
office roacm may also be yssed for keeping medicines and instruments mouireds for tresting sick
anitnatz. A toilet may also ba providad. A visitors” roam may b attashed to the office room,

8.7 Trovis or Cattle Crurch — A cattle travis may be provided in the general utility erea for secur-
ing anmimals Tar inseminetion, treetmeant, alc,

8.8 Segoretion Roem — Provision thay bs Made tor a seggrulion repm Tor keeplng naw animal
introduced Int the herd for sams Initial days before their rnixing up with the herd, 9 o

4.5 Lighting — Provigion of lighting shall be made; in case selectricity is evailablo, a 25 W bulb
for pach 10 m? spage ar B0 W bulb for sach 20 m? snaca or squivalent tube light may be provided,

8,90 Biogay Pfant — A bio-gas plam of aultahle siza may ba installad so that tha Tarm westes
(bicmass) car be Lsed 1o prodoece gas 1o yae on the farm,

EXPLANATORY NCTE

Anbmal rousing halps in madaraling the range of microenvirenmant 1o which the animals are
axposed and optimizes thelt preduction by protecting them from exiieme chimatas, Normally,
the anithal housing canstate of eithar barn System or l008e systam,

THis stand;rd covers tha datails of loose housing which is becoming now mare popular. A
number of [adien Standards an barn system of housing have alresdy been published.

In the preparation of this standard, assistance hac ween desrived from the Departrnent of Live-
stotk Production and Mahsgement. Haryana Agricultural University, Hizsar.

&
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Livestock Feeds, Uquipment and System Sectional Committce, FAD 3

FOOREWOREY

This Indian Standard {First Revision) was adopted by the Bureau of Indian Standards, after the draft finalized by
the Livestock Feeds, Equipment and System Sectional Comminee had been approved by the Foud and Agriculture
Bivision Council.

Proper housing is an important feature in raising the production capabilities of animals, in addition to good
breeding, feeding, selection and disease control. Ttis conducive to good health, comfort protection from inclement
waather and the animals are capable of utilizing their genetic abilities and feed for optimum production.

Catt'e raising and dairying is practiced in the country by varieus mterests. Generally these interests are © {a) an
average farmer who has not more than a pair of bullocks and two or three mich animals with their calves; (b} a
rural milk producer normally having a total of about 20 animals including about 12 milch animats, their
inliswers and a pair of bullocks; (c) GAUSHALAS and other nrganized milk producers; and (d) large dairy
farms,

This s:andard was published in 1986, covering recommendations for cattte housing for rural milk producer. This
revision has been taken up to enlarge the scope of the standard by incorporating the recommendations for cattle
housing for an avernge farmer (IS 11786:1986 ‘Recommendations for cattle housing for an average farmer’)
ancd wpdating the referred standard.

I'or the purpose of deciding whether g particular requirement of this standard is comnplied with, the finaf value,
observed ar calcufated, expressing the result of a lest or analysis, shail be rounded off in accordance with
12 ¢ 1960 ‘Rutes lor rounding off numerical values (revised)’. The number of significant places retained In
the rounded ofT valug should be the same as that of the specified value in this standard.
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Indian Standard

RECOMMENDATIONS FOR CATTLE HOUSING IN
RURAL AREAS

{ First Revision)

L SCOPE

This standard covers reconmendations for jayous and
sonstruchional details of a canle shed meant far an
nverape farmer normally having hree milch animals
with tneir valves and a pair of bultock sad rural mitk
producer nermalty haviag 29 anfmals which may
inchude aboot 12 milch animals, their foltowers and 2
pair of bullocks.

2 REFERENCES

The fullowing stardapds gonfain provisions whith

thipugh refergnce i this text, constilte provisions

o this standard. At the time of publication, the editions

ingicared were valid, ATl standards are subjeet 1o

revizion and parties to agreements based on this

ctandard are encouraged o nvestigate the possibility

of applying fhe most recend ecitipns of the standards

indicatzd belaw:

IS No. Title

5y - 2009 Potash elum -— Specification
{second revision)

713 1284 Specification for building fimes
(third revision)

ToT L B9R2 Cammon salt for chemical
industries (third revision)

1383 1988 gpecification for burni clay
paving bricks (second Firision)

3622 1 1977 Specification for sand stone
{slabs and tiles) {firsr pevision)

3 TERMINOGLOGY

For the poipose of this standard, the fotlowing
definitions shalk apply.

1.1 Paddock or Yard — An open area surrounded by
walls. fanves or rails for accummodating caitle. This
aFva is EANL 1 pruvide open &ir ex@rcise 10 ke
agimals. It generally coraing manger(s) of wough(s)
with or without lies 1o eontrol animals for different
purpase.

3.1 Standard (S1ail) — The 1ivor spage pravided
within 2 shed far an ndividual animalio stang or hie.
4 SELFCTION DF SITE

&1 The ched shall De locared on dey, elevated and
well-draited avea with sonstderasiop for future
CAPEMLS N,

4.2 The shed shall prefenably be Yocated 3t a place
whete there are enough suilably placed Wrees 1o serve
as wind-breaks and to provide shade. In prderto Break
the wind, it s recommended Mial @ row of traes ha
also plamted acress the directions of wind at the
houndary of the farm.

4.3 The site shall be away from public road bt
easily accessible througheut the year.

4.4 The gite shall be such that atrangenient could be
made for plequate and good water supply.

4.5 The site shall be such thar the long axis of the
shed eould be oricnted cast w west in all areas except
temperate Elimatayan and hilly repions. 1 deselt aTeas,
the shed shell be oriented across the prevailing
direction of the wind it onder 1 protect the roof from
heing blown off by high wind.

4.5.1 In coasea arcas the shed shall be enemed along
the prevailing wind direction in order to pratect te
roof from being blown ofl by bigh wind and o the
samnt time to provide sufficient air movenent in the
shed. In sub-mouniainoys region, the buildings shoutd
be £o sited a3 10 svail of the natural aerstion and
drying.

5 HERD STZE

A typical herd for an average Farmer hias beer assuméed
1o have sboul § apimals camprising 3 milch animals,
thelr followers and a pair of bullecks whersas fovr rur
mitk producer it i5 about 20 animals cosnprising 12
mileh animals of which about & may be wmmilk. The
rermaining eight animals may itclude the fullowers
of advlt animals and a pair of bultocks.

4 SHED AND LAYOUT
6.1 For an Average Farmer

An wverage farmer having not more than three milch
animals with calves and a pair af butlocks generally
makes use of an  existing wall for constrociing the
cattle shed. The construction of shed under this interest,
therefore, has been suggested assuming that & lean
10 type roof could be built apainst an existing wall.
Agranzement of adequate water supply and light shall
be made in the shed. The typical lavout of such a shed
to wccommodate five animals is shown in Fig. 1. The
rwo side walls sheuld be of hwight not more than
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1.2 m. The beight of main wall (see 4 in Fig () shali
b prinfowm ol 2.5 m.

6.2 For a Rural Miik Producer

‘the shed shall consist of srandings for ascommaodating
adult animals and the yaung stock. At the fat end of
the shed, there shall be a room far accomuaodating
cilves and a separate calving box, The paddack m
vaeid for adeit asd young slock and calves may be
separate on either side of the standings, The cajves
und the down calver shall bave separate paddecks or
yards tor themselves lald adjacent to the caif room
and cabwing box.

G The dayaut and aversll dimensions of each of
the units (e £.2) may bo as given 0 Fig. 2 and
Fig. 3.

T CONSTRUCTION
7.8 Standing

For an averdge [armer the stendings shall be
comattuctet in suz 8 way that the animals are kept
faeing wwards the wall. The manger shall be adjacent
to the wall. The lengih, width and  areq of cow shed
angd bufTalo shed repable of accommodating one fo
four catthe is piven in Table L

Far a roral milk producer the standings shall be
constricled insuch a way that the animals are arranged
inrows. T'he length nnd width of ¢ach standing shall
be decided diepending upen the sizg of the zninals,
The length and width of ach standing shall be Jecided
depending upon the size of the animais. The lenpth
ami width of each standing may vary from 1.5 m (o
EVmmd 10w w 1.2 m per anbnal respeatively, n
caastal region. sometinies buffaloes with spreading
wyns are found: in thet case the widily per animal
may vary fram [ 2 mlu 1.3 m

T L Floor of Standings
The flocr may be gither of AROORLINM KANKAR and

sand, cemend concrete, slone slobs or bricks-un-edge,
The details of laying these {lnorings may be as given
in Annex A, A plinth of at lease 13 cmi shabl be provided
for the floor. The surfage of the cement conerete of
stone tleoring shall be grooved to make it non-slippery
for antinais, Fur Targer animals, the grooves shali be
formed n 3 square of 15 em > 15 ¢m and for calves
10 cm > 10 em {see A m Fig. 47, The width of the
groove shiall be 12 mre and depth 10 mm. The groove
shalt be of “U” shape. A slope of 1 in 60 tywards the
drain shall ke provided in order to keep the floor
properly  drained after washing. Sieal rings may be
provided oo the floor near the manger for tying the
animals.,

112 Monger

The manger shall be continuous type. The manger shall
bz mace of stone sluhs, wogden plank or brick-in-lime
or cernent merar. The NMooring maerial of the muager
shall be the same as for the tloor but the surface shalt
be finished smeoth. All the cornecs of the manger
shall be rounded off and finished smooth. The
dimensions of the manger (see Fig. 5) shall be as given
in Table 2. In case the mangers are of biick, the fore
curb should be topped with angtle iron.

1.2 Walls

The wali shall be of brick or stone slab laid in eement
maortar, The wall may be cement-plastered from
inside, The thickness ol the wall shall ac ot Teast
20 cm. Af] walls shali be solid up to .25 m height
froto the {loor leve] and shallbe constracted in honey
comb pattern above that height in order o provide
sufficient air movement i the shed. The rest of the
purtion  of the wall may be left apen by a series of
wire-netted windows. In desisrt areas, tha solid portion
may exkend up to 1.8 moin height, In case of lean-io
lypre systean, the end walls above the golid portion
may be lefl open or provided with a serics of wine-
neited windows,

Tahle 1 Space Norms for Cattle Shed
(Canve 7.1}
Al gigmenslons i e e

Nogf Caprly Cuw Shed Butfulo Shed Remaris
ra ~ -

Lengih Widin Lengh Width
Ly t2) (3) (# (5 i8)
| i ir 2.7 34 Alang with calf
K 42 ER] 53 34 Alang with calves
3 57 3.0 13 34 Along with zalves
4 D5k [EL R 5 14 Foreatile

LA Lis i 14 { For oalves

P
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1.3 Pillars

(e pitlar shall be placed at imervals of every two
a7 three standings depending on the width of cach
standing. Pillars may be mage from any of the
following materials and their minimom dimonsions
shall be a8 indleated against each:

ay Tariek 45 om » 35 ¢m

{sea Note i) or

40 ¢ » 3 win
(see Nols 2}

hY  Mild sfeul I seetion 10 em % [0hom

¢} Stoni masimney 30 cme » 30 em

dy lron pipes, dia 10 cm
el Timnber
1y Syuare i0em = 10 on

3 Honad 15 cm dia

et of 22,5 6m # §1 25 oo heivk, 2 lengihsand 3 wiGths
bl B s

3 T edse of 20 gm = 30 oo dvnodular) brick, 2 lengths dud
3 wradhth shiall be wsed.

3 Al ran euactuees shal | b suitubly painted fon protecticn
gL COTLNLON.

7.3,1 All edges in rectangular pillars shall be rounded
ofl a finisned smaooth,

1S 11799 : 2005

7.4 Roof

The roof shall be of lean-to type or gabled type. The
roof material may cither be asbestos cement chests,
galvanized steel Showts, asphalt roofing marerialy or
tocally available matcrial, Where  necessary,
particularty in het climate, asbestos cemeant Ot
walvanized steel roofs muy b averlaid with a 8 co to
10 cm thick thateh to lessen the stresy of extreme
climate. In areas where bosally available materisls are
used, guany sacks treated with cement lime mixture
(see 74,1} may 02 sed. The roaf shall be sapported
by steel or wooden frgsses or by 4 soriva of central
pilkars, The piteh of the roof may range from 22 tc 30
dearces depending upot the material used. Wooden
puriing may be spaced up o 1.3 ot apart. The caves
of the roof shall project put {see 4 in Fig, 2 and 3} ot
least 50 em awey Trom the pillars gnd in the regions
whers extreme climatic conditions prevail, the 2aves
of the reof may roject out to 75 c from the pillars
in onder to afford protection o the animals from direct
sun ani rain, The saves should be 2.2 mm hign from
ground level (see 8 in Fig. 2 and 3}

1.4.1 Freparation of Cement Lime Micture

Stir thereughly 12 parts by volume of cement and
three parts by velume of lime {ze2 18 712} salt
{vec {S 797) and onc-half part by volume of alum
{see 15 258) nd stiv until alf ingredionts are well
mixed. Apply the mixture svenly with the help of a
brush en the -inner surface of the gunny sack. Give

Tahle T Winensicas of Mapger
(Clamse 7,12}
All ¢imensicns o oenrtciies,

S| M Trurdiulnes Srone Wonden Brick Laid Ref tu
Slah Flank inCemgrt Fig. 1
or Lim¢
1 ] [£3] 4] 151 (5}
iy Hright ofthe mangers wu 1. Min 78 R 75 A
W Fherahn ol fore curh, Mo
ar Falaclults i} Al a0 L
ni Forcslives L] k] g Jid
i Thichness ar fors cwush Mir 4 k) 13 r
03] Leviyer aeidih of g manger, M
23 For aduhs:
ly {ncway Freding £0 Gl 60 [H
) Two way foeding £2i y20 130 o
W) Fog calves: U waY fewdme, Al L 5] 40 i
v Bl el insnper. Ay -
al Foraduls %) 40 au )
by Tar ealvi: 15 1% 13 E
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twi ooats of the mixture on the ouer surface of the
gunny saclk, Streteh the gunny sack and dry i the sun
until it hecomes wiff

7.5 {heng

The drain shal) be kaid in the shod af the back of the
standing, In gase af pabled wpo roof, two drains stall
be taid outside the shed, one on each side of the
sanding. The drain shall be matle of trick in cement
martar or of stone and shall be of *U" shipe with 2
depth of & cns ot the bottom. The slape of the drain
shallbe Vira0to 1o 600 The widin of the drain (ses
¢ in Fig, 2 and 33 muy vary between 30 em and 40 cm.
Fhe drain may be led so a cammen urine pit having a
depth ot exceeding 40 em ot to the field if slope
permits, The uring piLmay be circlilar or rectangular.

7.6 Special Constructional Requirements for o
Rural Milik Producer

761 Wower Supply

There shatl be an adequate supply of potable water in
the shed. For this purposz, a trough of reinforeed
cemenl concrete  or brick-in-cement should be
provided. The size of the irough  shall depend upun
the daily teguirement of water calcufated al the e
of S0 krres per liveswock per day. The waley troughs
should be provided with cailing on its sides so thal
the amimals may oo try W step in the water trough
and cantaminale it

76,2 Calf-Ruom

4 part of ihe standing at the far sad of the shed
ghuil be partivoned suitably for housing ealves.
Generally, & floor space of 1.7 w15 m? s
recommentded per calf. There shall be a manges
witfucant o the wall of the roam. A wall covering balf
e height of the room shall be provided orcker 1o
separate e calf-toom frofm its acgjeining yard.

7.6, Cohwing-fox

A separate unit shall be provided for housing ong

down-calyer, The calving-box shall be adiacent to the
calb-room and at the end of the standings. The box
shud be separated from the calf-room =5 well as from
the rest of the shed by & suitabie partition. The
dimencions of the cabving-hox shajl be 2.8 m ¥ 4 m.
There shall be cemont Concrete manger and water
trough in ong comet of the  bos. The width of the
manger and the water teough shall be at least 60 o

% OTHER REQUIREMENTS FOR A RURAL
MILK FRODUCER

8,1 Paddock or Yard

R.5.1 The design of the paddock »r open yard may be
mnade while using the commuon wall of the residence
afl the average Farmer. There shall by a paddock with
the follewing minimum spate per aitimal for various
caegories of animals:

at  Buffale % m?
k) Cow 7 m?
t}  Young stock 4m?
dy  Calf Iy
g} Calving 2 m?

%1.2 Thete shal) pe freding and water trou ohe within
the padidock.

8.2 Fenelng

9.2.1 The wall of bricks ur stone slabs or 2 railing of
wires may constitte fence. The rallings may be of
35 mm galvanizad irma pips or 5 min patvanizad lron
wire and pasts o support railings. The pasts may be
of 5 orn stecl pipe, 6 om < 4 cm angle iron, & o =
4 om srone slabs or 10 cm * 1§ o tmber placed 2 m
apart. The pests shall be holed to pass the railings
through ot ilmay by riveted o 1" bohted 1o the place.

§,2.1.1 The railings tor different caregories ot the
animats shall be fixed with the posts as given
relaw:

Husuht fronr Urownd (0 Clatves
Conire of Fuck Rall cm
First ratl 30
Sreond rali Bl
Third rast an

Fourth rail 124

o, Young Stock and Buffaloey Bul!
cm &
40 40
RO B0
120 120
- 158
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§.2.2 The wooden horizmtal braces ar steel hayizontal
hraces stiall be placed ag given in Fig, 6. Braced viec
end or comer pasls ¢nall be embeddad us given in
Fig. 7.

N3 Ancitlary Straetare

R.3.1 Provision of milk recording room and ration

ram, each of approsimately 9 e, preferably at for:
end of rhe shed, may be made.

% LIGHTTING

Pruvision of lighting shall be made. in tasc cleetrrity

I

L L

Ud KGES
Ittt
'K I~

ES-‘DE HWall
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is avaitable, 125 W bulb for each 10 m? fivor space or
#0 W bulb for each 25 m® space 0f equivalent
fluarescent fube Wizt may be provided.

10 WASTE HANDLING

i is suggested that bio-gas planl of suitable size should
be instabled. Uhe animal wast® should be removed
from standing/dung aliey aither by scrapping or direct
collection in hand push cart or animal cart spd taken
Lo feed the bio-gas plant.

IROH RiNG - BRLM
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!

g, | TWHCAL havoUT oF FARM CATTLE SHED
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ANNEX A
(Clause T.1.1})
DETAILS OF LAYING DIFFFRENT TYPES OF FLODRING OF STANDINGS

Al MOORUM, KANKAR AND SAND
FLOORING

The mrooent, kwpeoe and sand fooring shall be laid
quer xsubgrade or rubble packing or brisken hricks
of 1510 25 em thick welted and well rammed, A
15 g bayer of Durd masriem, kankar and sand {ag the
case may bel shall be laid over this subitade with
corrsa pieces at the boftor and fine ones ovar at the
top. A layer of powder mooram, kapkor and sand
shout 3 ta 3 cm shali be spread over the top of {hns
aaver. Water shiall then be sprinkled and the surface
ghall be welt ampred  Wiler shall again be sprinkled
sl the faor 7 futly saturated. The surface shat he
camemed. boveled and well consolidated. when the
finas s dry. a thick posts o cow dung plaster shall be
wnilorniy spread and i shall e weld sammed. A final
{in coating of mixwre of gow dung ttour parts) emd
comet {one part) shall be upplicd afler the floor has
aried up and wiped clean o prevent cracking and
puncling The eow dung plaster shatl be applisd
weekly or fortnighily to keep the flear m good
candition.

A-2 BRICK ON EDGE YLOORING

4-2.1 The subgrace for this type of floering shall be
aubble or brick aggrepates which shalibe hand packed,
watered and well rammed. A Jayer of L0 cm of Lime
concrete shall be spread over the subbass, well
rammed and shall be ailuwed to scl for 7 days. The
bricks shali be well burnt wnd of good qualily {sow
1% 25537 and shall be wels soaked in waler before
laying. Bricks shal be laid on abowg 10 mm  thick
cernent ar lime marlar bed and sach hrick shall be
proverky bodded  an edge and set home by gentle
Gpping with the naudle of wowel of awonde maller.
i inside Faces shall be bunered with nortar befune
e rext brick is 1aid and pressed anainst it an
sumpletian vl @ postion of flogring the vertical joints
sl b Tully filed from the lop with the morear

A-2.2 The sarface of the flooring during the Teving
shall he freguenly checked with u straipht edee &t

least 2 oy long so a5t oblain a lrue surface with the
requircd stope, The surface of the flocting shall be
kept constuntly moist fus a minimum peried of 7 days.
In thie cass of Fat lime mottar, curing shuli cornments
twe days after the laying of the tlogring and shall
continue tor 7 days, The bricks may he laid in Tows
having the joints parallel and a! right angles the
wills or in ‘herringbone’ patteTn.

A-3 STONE SLAB FLOORING

A-11 The stone siabs shall be of good quality, hard,
sopnd and dense Ceee 1S 3422). Apart froin sandstony
any other good quality sione slubs may be used
according to the availahilivy of the material. The
subyeade shall be prepared as given in 4-2.] and the
lime conerete bed shall be cleansd. wetted and
miopped. The bedding for the slabs shall be made
with cement mortar 124 {1 cemynt © 4 coarse sand] of
with lime mortar {gither { ime putty © 1 surkhi @ 1
coarse sand ar 1 lime puity 32 coarse sand). The
average thickness of the hedding mastar ander the
glafy shall be 20 mal. The martar shall be spreud
wnder the ares of sach slab 1o the specified thickowess,
The stone slab shall be washed clean before laying.
iy chall be laid oq fop, pressed, tapped with welen
mallet and brouglt to level with the adjaining slabs.
11 shall be lited and laid aside. The top surface of
ihe mostar shall thea bs cotrected by adding fresh
moriar at halows, The edges of the slal alrendy paved
shall be buttersd with cement glury, The shab 1o be
paved shalt be Towered peitly back in position and
tapped with wonden maber fill it is properly bedded
in level with and close to the adjoining sla® with
as fine joinis as pessible. Subsequent slabs shall
bz laid in the same wanner. Alter cach slab lis
tyeen laid, sorplas cement an the surface of the slab
shall be cleaned off. The fooring shall be cured for
a minimum period of 7 days. The surface of the
flooring es latd shall be true to a level and shall be ef
the desired slope. Slight UnevCORUSS at the
meeting edges of 5iabs shatl be removed by (e
chizeling.

o6



992

Rureau of Indiar Standards

BIS is o stotutory institution establshed under the Burean of indion Siandards Acr, 1986 to promote
harmonicus development of the autivities of standardizatian, marking and guality certification of goods and
allending o connzcted marters in the coudry.

Capyright

B1% has the copyright of ail its publicalions. Mo paet of these publications may be reprodoced in any form
withoul the 2eior permissiun in writing of B1S, This does pot preclude the free use, in the course of implementing
the standard, of necessary detzils, such as symbols and sizes, type or grade designations. Enquiries rehaling Lo
cepyrizhl be sddressed o the Director (Publications), RIS,

Review of [ndian Standards

anendirer:s wre issocd Lo sfimdards as fhe need arises on the basis of comments. Standards are also revivwed
perividicallv: a standard akang with amendmenls is reaflimned when such review indivates that uo changes are
needed: if the review fndicates tha ehianzes ars nesded. it is rmken wp for revision: Users of Indian Standards
should usaeriain that they are 10 possession of 1e lalest minendments or edilion by referring (o the latest issne of
“BIA Cutalogue’ wnd “Standards: Menihly Adddicns™,

This ndian Standard hzs been developed trom Doz No, FAD 3 (1333].

Amendnents [ssued Since Publication

Agsend Mo, Drare of bssar Test Affected

BUREAL OF INDIAN STANDARDS
Headguarters:

Munak Bliavan, 9 idakacur $han Zatar Marg, New Delhi 110002

Tedepphisicn; 2323 0131,2323 3375, 2373 9407 website | wwe bis.ocein
Regionu] Ofhves: Teleplrnes
Cealral o Manak Bhavan, 9 Bahadur Shah Zafar Marg 23237617
NESW DELH! 110042 2323 3841
Fastern 1 1714 O Scheme VI M, V.IP Road, Kankurgachi 2337 8469, 2337 8561
ROLKATA 79334 2337 8626, 2337 9120
Northern SO0 335-336. Seolor 34, CILANDIGARIL 160022 260 3543
{26{] U285
Seuthen @ 0T, Campus, 1% Cross Road, THENNAL 800113 2254 1216, 2254 1442
2254 2514, 2254 23] 3
Wegleen  ; Manakalava, ES MUC, Mavol, Axdheri (East) W32 9295, 2832 TREH
MUMBAT 400093 2832 7591, 1837 7892

Branches  AHMVEDABAD. BANGALORE. BNOPATL. BHUBANESHWAR. OOMMBATORE. FARIDARAD,
GHAZIABAD, GUWAHATI. HYDERABAD. JAIPUK. KANFUR LUCKNOW, NAGPUR,
MALAGARH. PATNA. PUNE RAIKOT, THIRUVANANTHAPURAM. VISAKITAPATNAM,

Frintes 1 Sanco Prisling Press, Dol

o7



993

15: 11942 - 19886

f Supcreeding 18 : 4464 ( Part 3 )- 1968,
15 £ 5605 { Pasy 3 }-1970 and
1S : 8444 { Fact 3 )-1978 ]

Indian Standard

RECOMMENDATIONS FOR
GAUSHALA AND OTHER ORGANIZED
MILK PRODUCERS

UDC 6912324 72542

@& Copyright 19817

BUREAU OF INDIAN STANDARDS
MANAK BHAVAN, 8 BAHADUR SHAH ZAFAR  MARG
NEW DRLMI $10002

Gy 5 July 3987



994

15 : 11942 - 1986

[ Saperseding 18 ; 4466 { Pare 3 }-1944,
15 ; 5605 { Part 3 }1970 and
35 : 3845 ( Parc 3 )-1975 ]

Indian Standard
RECOMMENDATIONS FOR

GAUSHALA AND OTHER ORGANIZED
MILK PRODUCERS

Animal Sgructures and Equipment Sectional Commitiee, AFDC 17

Chatrmaa Repreceniing
Pror A. P. Brataascan Puajah Agricultural University, Ludhiana
Members
D C. L. ARORA Indian Council of Agricuitural Research, New Dethi
Maz-Gen B, K. R, Bavasvera- Irectorare of Remount Veterindry Services, New
A ANTAM IDelhi
LoeQon B, VENEararaMaN ( dleradie |
Dx A, K. BaruTiakuR Ministry of - Agriculiute & Rural Development
{ Bropartmient of Agricsliure & Co-operation },
New [heihi

Da Igeancnnn [ dlidradin
Dr D. § BAaavpsnr BPirectorate of Animal Rusbundey, Goverument of
Rajasthan. Jaipur
Du G. K. Rascoat | dlternare 1}
Dp P. 5. Cuavorany ( Alternate 11 )

Da . W, Barar Taitian Vererinaty Research Institwie | [CaR ),

{zatnagar
Dr ¥, K. Taxusa { Afternate )

D, L. Brurast Milk Commissioner, Government of Haryana,
Chandigarh

e P, K, Cuoss, Cemjra(l] Arii Zome Research Instieute [ {CAR ),
wdhpub

Dr K. 5, GuEwaL Direciorate of Animzl Husbandry, Government af

Punjab, Chandigach
Du N. 5, Uppal { Altarnate }
Saro . GuEa Dirgetorate of Animal Husbaadry, Government of
Woest Dengai, Calcata
Snnt 5. Guera { Altoaata )

D GUROHARAN SINGR Indian Agricultural Ressarch Institure | ICAR ),
Naw Delhi
Sar: OUnber Sray Hi-Bred ¢ India ) Pyt Lad, Kaonai

Sur: Haoek A Kaan { dliersate )
{ Contlnued on p2ea 2)

© Cogyrigh! 1587
BUREAU OF INDIAN STANDARDS

This publication s protweced under the fedian Coppright Ao { XIV of 1957 3 and
regroduction in whole of in part by sy means except with writtea permision ef the
publishar thall ha deemed to be nz infringement of copyright under the said Act.

99



995

15 : 11942 « 1986

{ Continued from page 1)

Members Representing
s K. Havmuantus Rao Directorate of Animal Husbandry, Governmeat of
Andhra Pradesh, Hyderabad
Dr Viewa Rar { ddbernate )

De Maronan SidoR Genxjag Sheep and Weol Research Tnstiiute {ICAR ]
adpor
196 &, K Kavsuisu { Alernaie ]
De M. R, Masaras The Bharativa Agro-Industries Foundation, Puna
Dr D. V. Ranunexay | Allernate }
R 5. C. MudaFATEA Centra! Avian Research Institute, Taatozgar
Ta 8. . Anirra ( Aliernate )
Sanr; V. D. MobpnaL Ciantral Tnstitnte for Researsh on Buffaloes { ICAR ),
Hiasar
Sl S, K, Jiapar { Alternate )
The { Xomani ) A, PattL Indizn Dairy Corporation, Yadodars
Dr 5. M. Spran [ Alteragie }
Ty M, V. N Raco Nationa! Dairy Research Institute { ICAR ), Karnal
Tip §. K. SamMpavh { Alternate )
Da P. V. Rao Andhra Pradeth Agricultural Unjveryity, Hydernbad
D P. VARauaARATULY { Allernale )
Lor-Coz G K, Rey Directorate of Military Faro, Army Headguarters,

QMG Branch, New Deihi
Sywy RAsD AL { Alteraare }

e N. 8 R, Saseny Iarvana Agricuhural Unjversity, §iisar
D & N, SEAnMs Directorate of Animal Husbandty, Haryana
DrH. L. Ana { Alernate)
e B. D. SHURLA CGeptral  Institute  of  Agrituliural Engintering

i ICAR , Bhopal
Surl P K. Smivastav { aliernae )

Sans M. D. SiNeR TCAR Research Complex for N E. H. Region,
Shillong
SEns A. Suwon | Adternait )
Dr M. SUUSRaBMANY AN Kerala Agrivultural University, Trichur
$rpr T, POANANANLAN, Direcior General, BIS { Ex-gfficia Amber )

Direstor { Agri & Food }
Secretary

Supi R N. SHARHA
Jeint Direcror { Agri & Fegd }, BIS

60



996

AMENDMENT NO. 1 DECEMBER 2005
TO
IS 11947 : 1986 RECOMMENDATIONS FOR G4 USHAILA
AND OTHER DRGANIZED MILK PRODUCERS

{ Page 16, clause 19.8 } -~ Subsilute the following for the cxisting text:
“Provision must be magde for a suitabls foot bath a1 the entrance gate. Alsa at the

main entrance of the gate, a conerere floor should be constructed. Thus is to
ensure that any vehicle entering the farm witl be allowed to pass through the

shallaw ftoor which contains medicated sotution.’

(FAD )

Reprogrphy iy 118, New 13¢ii, hadia
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Indian Standard

RECOMMENDATIONS FOR
GAUSHALA AND OTHER ORGANIZED
MILK PRODUCERS

0. FOREWORD

0.1 Thizs Iadian Standard was adopted by the Indian Standards
Institution on 31 December 1986, afier the drafi inalized by the Animal
Structures and Equipment Sectional Commirtee had been approved by
the Agricultural and Food Products Division Council.

0.2 Proper housing is an lmpertant feature in valsing the production
capabilities of animals, in addition 1o good breeding, feeding, selection
and disease control, {1 is canducive to good health, comfort and
protection from inclement weather und the animals are capable of
utilizing their genetic abilities and feed for optimum production,

0.3 Cattle raising and dairying s practised in the couniry by various
intereats. Generally these intevesry ave’ {a} an Average Farmer who has
act more than a pair of bullocks and rwe or three milch apimals with
their calves; (h) rural Milk Producers normally haviag a (otal of about
20 animals including about 12 mileh animals, their foliowers and a pair
of bullocks; (¢} gaushelas and nther organized milk producers; and
{d) Large Dairy Farms.

0.4 Thi: standard covers recommendations for shed for GALUSHALA and
other organized milk producers. Tr supersedes 18 : 4466 ( Part 3 )-1563%,
18 : 5605 { Part 3 )-1970t, and IS : 8345 { Part 3 }-1978]. Since India’s
elimatic condirions, unijke most of the principal dairy countries of the
world, are very varied, hence shed of cattle would also vary acrording
to the climatic conditions prevailing im a particular reginn.  In order to
meet these varied requirements, wherever necessary specific recommend-
ation has been wmade far (3) plain areas with medium rainfail, (b} arid
area, {c) high altitute areas, and (d) beavy rairfall and high humidity
areas,

*Recommendarions for farm cattle homing for plain arees with mediam rainfail:
Part 3 Farm cartle sheds fur CAUSHALAS and other organized milk producers.

+Recom mendations for farm catile howing for heavy rainfzll and high humidity
sraan; Part3 Farm cattle shedy for GAUSHALAS and other organized milk producers,

tRecommendations for farm cartle howsing for arid areass Fact 3 Facm cande
sheds for GAUSHALAS and other organized milk producers,

: 3
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1. SCOPE

1.1 ‘This standard recommends layout and construciional detailsof a
cattle shed meant for CAINSHALA and other organized milk produces.

2. TERMINOLOGY

2.1 For the purpose of this standard, the [ollowing definitions shall
apply.

2,1 Paddock or Yard — An open area surrounded by walls, fences or
rails for accommodating castle, This area is meant (o provide open air
cxercise to the animals. Tt generally contains manager{s) or trough{s}
with ot without ties to control animals for different purposes.

2.2 Standing { Stall ) — The floor space provided within a shed for an
individual amimal to stand or lie.

3. SELECTION OF SITE

4.1 The shed shall be located on dry, elevated and well-drained area
with consideration for future expansion.

3.2 The shed shall preferably be located at a place where three are enough
suitably placed trees to serve as wind-breaks and to provide shade. In
order to break 1he wind it is recommended that a row of 1rees be alse
planted across the direction of wind at the boundary of the farm.

MNore = In case there are 1o shaded trees on tha zite, there thould be planted
immediately keeping a minimum distance of £ m from the shed.

4.4 The site shall be away from public road but easily accessible
throughout the year.

3.4 The site shall be such that arrangement could be made for adeguate
and good water supply.

3.5 The site shall be such that the Jong axis of the shed could be oriented
aast (o west in al] areas eXcept temperate Himalayan and hilly regions.
In desert areas, the shed shall be oriented across the prevailing direction
of the wind in order to protect the yoof fram being blown off by high
wind.

3.5.1 In coastal areas the shed shall be oriented along the revailing
wind Girection in order to protect the roof from being Wown off by high
wind and at the same time to provide sufficient air movement in the
shed, In sub-mountainouns region, the bujldings should be 0 sited ax to
avail of the natural aeration and drying,

4

63



999

1S : 11942 ~ 1986

4. HERD SIZE

4.1 It is assumed that producers in 1his intoiest shall normally maintain
a herd of abont 130 arimals conssting ol 40 ouleh animais, 40 dry
animals, two lnlly, ami e et eomprising fitlowers, as also about

three pairs 0f buflocks.

5. BUILDING UNITS

5.1 The unirs should cemprise sheds (s 5.1.1 3 for housing different
categories of animals and the neressary ancillary structures { see 5.1.2}%
requived for this interest

5.1.1 Sheds — Various types of sheds ( see 7] that are required under
this interest are as follpws:
a) Milch animals shed,
b} Dry animal shed,
¢) Down-calver shed,
) Sick-animaj shed,
e) Young stock shed,
f) Clalf shed, and
g) Bull shed.

5.1.1.1 There shall be a paddock attached to each of the sheds.

51,2 The aorillary structures {see 10) required under this interest
shall be as follows:
a) Miik collection, recording and testing room;
b Utensils room;
¢y Ration voom;
d) Store;
e} Office room;
f) Fodder processing and slorage room;
&) Trevis; and
h: Foot bath,

6. LAYOUT

6.1 A typicai layout comprising the various units is given in Fig. 1.

Mot — The layout with thete umits could be madified depending vpon local
conditions iike shope, size and tepography of availabie land, size of enterprises,
finances, ete.

3
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7. DESCRIPTION OF SHEDS

7.1 Milch Animal Shed — The standings of the milch animal shed
shall be of a tail-to-tail systemt with a central passage. The length and
width of the standing shall be decided according to the size of the
animal and may vary from 15t I'7 m in length and 10 to 12 m {o
width, In coastal region, someiimes buffaloes with spreading horns are
found in 1hat case width per animal may vary from 1°2 10 1°3 m,

7.1.1 The width of the central passage may be 1'B . 'The 2entral
passage shall be sloped from the ¢entre outwards towards drains.  There
shall be a drain o either side of the central passage.

7.4.2 There thall be twe continyous manger { see 8.2 ), nne on each
side in front of the standings with a cross passage of one metre width at
the end of every 8 standings for easy movemenr.

7.1.3 There shall be pillars { s2¢ 8.4 ) alony with lengih of the sheds
to support the beam of the yoof. ‘The roof of the shed shall be gabled
( s0e 8.6 ).

7.1.4 The shed may, if necessary, be extended to accommodate calving
(502 7.3 ) as slsn calves { ste 7.6 ).

7.2 Dry Animal Shed — The standings of the shed shajl be constructed
on the head-ta-head system with a central manger and if in a single line,
facing the wall { see Fig. 1 ). The length and -width of each standing
shall he in the tame range as specified for the midch animals { 20 7.1 5.
There shall be a drain behind each Line of animels. There shall be
pillars along the jength of the sheds to support the beam of the roof and
walls at each end. The roof of the shed shali be gabled. 'The dry
animal shed may be extended 10 accommodate the young stock as well
{aee 7.5 ),

7.2.1 The bullocks may be agcommeodated with dry amimals or 2 sepa-
rate provisions for bullock shed may e made. If a separate provision for
bullock shed is made, a cart shed may alse be artached to it.

7.3 Calving Animal Shed — The shed shali have 1wo calving boxes
for housing animals very close to calving and standings adjacent to the
boxes for accomimodating heavy-in-calf. Provision for this should
generally be made ar the vate of 3 percent of the adult females. A
calving autendant room may also be provided in the shed.

7.3.1 Colving DBoxes -— The calving boxes shall be adjacent to each
other and shail be at the end of the shed separated by a wall from the
standings. The wall partition between the two calving boxes may be
1'25 tn high. The dimension of each calving box shalibe 3 x 4m. A
manger and a water 1rough, each '3 m wide inside, shall he constructed

6
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at the two separate corners of each of the calving boxes or 2 trough
ihroughoat the width of the box. A single-leaf door 2mkighand 1'2m
wide shall be provided for each of the calving hoxes. The fouring of
the calving boxes and standings shall be sloped towards the wall and
inte a drain running outside the shed.

7.3,2 Standings — The standings of the down-calver shed shali be
consiucted in such a way that animals are kept tethered facing the watl.
There shall be a contitucus manger along the wall, The length and
width of each standing shall be 20 m and 1°6 m respectively.

7.4 Sick Animoal Shed — The sick apimal shed shall be located weli
away from the other sheds inaccessibie to other animals. The dimen-
sions and arrangements for dck aniinal shed shall ye the samne as in 7.3.1
and 7.3.2.

7.5 Young Steck Shed — The voung stock shed may be an extension
of the dry animals ched or & separaie unit.  In case the young stack shed
is a separate anit to economize cost and space, the shed shali be construe-
ted in such a way that young animals are tethered in two rows facing
pach other with a central manger. The length and width of each
standing shall be "4 and 1{m respectively.  The two drains of the
sher shall be laid on either side of the standings. The roof of the shed
shall be gabled and shall be supported on the iength of the shed by a
series of pillars and walls at each end.  The young stock standings may
alterpatively be in a single line against a wajl and the drains located
suitably.

7.6 Calf Shed — The calf shed may be annexed either at the end or on
the side to the milch animal shed and the calves may be separates! from
the nrilch anipials by a suitable partition,  1F there is 3 targe namber of
calves, the calf shed may form a separate unit. The dimensions of the
calf shed shall depend upon the number of caives. The fleor space
provided per calf shall be not less than 1 12 The calves may be kept
foose. The manger shajl be construcied along the walls of the three
gides of the shed.  There shall be a centiul shallow saycer-shaped drain,
The roof may be either lean-io-tvpe ov gabled. A water trough shall
be provided at one corner of the shed,

=7 Bull Shed — The bull shed shall have two hoxes each measuring
4 x 3m. The walls may be 1'3 m high. A 05 m wide raited manger
with feed and water sections shall be provided in each box. The 1wo
boxes shall lead to separate paddocks.

8. CONSTRUCTIONAL DETAILS OF SHEDS

8.1 Floor — The Hoor may ba either of MOORUM, KANKAR, cement
concrete, brick-on-edge or stone siabs.  The detajls of Javing of flooring

g
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are given in Appendix A of IS: [iTB6-1086*. In case of cement
goncrete Kooring, the surtace shai] be properly grooved in order to avoid
slipping of the animals, For larger ammals, the grooves shall be formed
in sguare of 15 x 13 cm and for calves 10 x Wem {see 4 in Fig. 2 ).
The width of the groove shall be 12 mm amd depth 10 mn. The
groove shall be of U shape. A plinth of ar least 15 ¢ shall be pro-
vided for the floor. A zlope of 1o F) towards the drains shal be
provided in order to keep Roor properly drained after washing.

—-~1—-H-—|2 ! l_!ol.
LV
FJ“I

VA M

LA

All dimensions in millimerres.
Fig. 2 CRross-S£CTION OF STANDING

8.2 Manger — The manger shall be of continuons ivpe. The manger
shall ke made of reinforced cement concvete, sione vlabs, or brick-in-lime
or tement mortar. The flooring material of the manger shall be the
same as for the floor but the surface shall be finished smoath, All the
corners of the manger shall be rounded off and fmished smooth, The
ditnensions of the manger { s¢¢ Fig, 3 )} shall be as given in Table 1. In
case the mangers are of brick, the fore curb should be topped with
angle iron,

8.2.1 Water Supply ~ There shail be an adequate supply of potable
water in the shad. One of the ways of supplying water in the shed may
be that water trough of 20 ¢cm diameter may be consirucied on the
manger wall, Water shall be allowed to flow through these troughs so
that fresh water may be made avaiiable to the animals, caleulated at 1he
rate of 30 litres per livesteck unit per day. These tronghs may he placed
Letween the two standings, The water troughs should be provided with
railing on its sides so that the animals may not try (v step in the water

*Recommendations of oatle housing for an average farmer,

10
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trough and contaminate it, When a piped water supply is available, a
shallow water irough having its slope towards one end, and having a
balancing foat tank at the other end, ensures fresh water supply.

All dinension: momillimetres,
Fio. 3 Cross-Szcrion or MANGER

TABLE 1 DIMENSIONS OF MANGER
| Clanse 82 )

{ Altdimenvons o om

5L PaRTICULARS Ranroncre Bgicx Lamm  SruNe Rzy T
o, CrMier N Crauswt  Srae T, 3
ComeninTe
) (2 Ry {4) {5 :6)
i) Height of manger wall, Mm 75 b 75 A
i1y Haight of fore rorb Moy
s} Fur adulta a0 40 50 B
b} For calves 30 30 30
i) Thickuess of fore cueb, M 1o 10 4 C
jv) Inver width ol manger, Min
a; For aduls U Vit] 6o D
b} Forcalves 40 40 4%
v} Depth of manger, Min '
a} For adulty 40 40 iy E
B Per calves 13 15 18
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8.3 Drains — The drains shall be made of brick in cement mortar or
of stone and shall be of shallow U type with a depth of 6 ¢cm at the
bottom. The slope of the drain shall be 1w 100t ! in 120, The
width of the drains mav vary between 30 and 40 cn. Where a long
running shed is constructed, connecting drains at right angles should be
provided after every I3 standings. The main drain may be led 10 a
coramaon urine pit having & ¢epth not exceeding 40 cm or to the field if
slope permits, The urine pit may be circular or rectangular,

8.4 Pillars — One pillar shall be placed at intervals of every two or
three standings depending upon the width of each standing. Pillars may
be made from any of the following materials and their minimum
dimensicns shall he a5 indicated against each:

a) Brick 43 % 35 cm (de¢ Note 1 ), or
40 % 30 em { se¢ Note 2 )

b) Mild steel 1 Section 10 < 10 ¢

¢) Stone 10> (Qemord x 13em

d} Iron pipes dia 10 cin

¢) Timber { include paimira palm,
coconut and bamboo )
1) Rectangular pillars [0 % 1) em

2) Round pole, dia 13 cm
MoTE | — Incareof 2225 < 11025 ¢ belick, 2 tengtihs and 3 widths shall be used.

Nore 2 — incaseof 20 % 10 em { medular ) Bricks, 2 jesgths and 3 widehs shall
be used.

Note 2 — Al iron steuctures shafl b suitably punted for protecticn against
eorrosion,

3.4.1 All edgeyin rectangular pillars shall be rounded off and finished
smooth.

8.5 Walla — The wall shall be of brick or sione slah lald in cement
mortar. The wall may be cement-plastered from inside. The thicknesa
of the wall shall be at least 20 cm, however in case of bull shed it shall
be at least 30 crm. Al walls shall be solid up to 1'25 m height from the
floor level and shall he constructed in honey comb pattern above that
height in order to provide sufficient air movement in the shed. The rest
of the portion of the wall may be left open by a series of wire-netted
windows. In desert ureas, the solid portion may extend up to 18 m in
height. In case of lean-to-1ype svitem, the end walls above the solid
portion meay be left open or provided with a series of wire~netted
windows,

12
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8.6 Roof — The rool may be gabled, fat or lean-to-type. The roof
may be constructed either of corrugated asbestos sheets or galvanized
steel sheets or tiles { Country tiles ure not recommended y. The roof
shall be supported by sieel or wooden trusses or by a series of ¢entral
nillars. The pitch of the roof muy vange belween 2% 1o 30 degrees
depending upon the materials used. ~ Wooden purlins may be spaced up
to 1'3 m apurt. {enerally, the eaves of the roof { see 4 in Fig. 1) shali
project out at least 30 em away from the pillars/walls and in regions
where extreme climatic conghions prevail, the eaves of the roof may
project up to 73 om from the pillars/walls in order 10 afford protection
1o the apimals from direct sun and rain. The eaves shonld be 22 m
high from the ground level { see B in Fig. 1 ).

9. PADDOCKS OR YARD

9,1 A paddock shall be attached to every shed {or animals to move aboyt
freely.  There may be trees in the paddock to rovide enengh shade. A
part of the paddock may be paved with sricks laid on edge. The

padidock shali have the following minimum space per animal for varions
categories of animals:

a) Buffalpes 8 m?

B Cow 7 mé

¢) Young stock 4 m?

4} Calf 2 m?

¢) Calving 12 md

{) Bull 25 me
4.2 Fences

9.2,1 The wall of bricke or wone slabs or a railing or wires may
constitute fence. The railings may be of 35 mm gaivanized iron pipe
or 5 mm galvanized iron wire and posts to support railings. The posts
may be of 5 cm steel pipe, 6 X & em angle iron, § % 5 cm stone slabs or
10 %X 10 em timber piaced 2 m apart, The posts shall be holed to pass
the railings through or ¥t may be rivewed or *1J* bolied to the place.
The railings for different categories of the animals shall be fixed with
the posts as given below:

Height from Ground 1o Calves Cows, Young Steck  Bull
Centre of Each Rail and Buﬁéiorr,

cm : cm oI
First rail %0 40 10
Second rail 50 50 80
Third rail 50 129 120
Fourth rail 120 —- 150
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9,2.2 The wooden harizontal brares or steel horizontal braces shall be

Braced steel end or corner peosts shall he

placed a3 given in Fig. 4,

embeadded as given ia Fig. 5.
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9.3 Gate — A gats of suitable type and size may be provided taking
care that they are hinged firmly and raised well above the ground.
Braces shall be positioned vertically,

9.4 Manger and Water Trowgh — Manger and water trough may be
constructed witk reinforced cement concrete, brick with cemeni mortir
ar stone slabs with cewment joining. A 2-m wide paved platform shall
be provided away froin trough to with stand the heavy treasling of ani-
mals and permit easy warhing and cleaniiness.

10. ANCILLARY STRUCTURES

10,1 Mitk Coliection, Recording and Testing Room -— There shall
he a room of 4 X 3 m in or near the milch animal shed for collecting,
recording and testing of milk. The door and the windows shall be
made Hy-proof. 'The flooring of the room shall be of cement cuncrete
impervious and reinferced with iron strips at suitable distances to make
it hard wearing. A suitable platform or a slab shall be provided for
testing apparatus. A separate milk yoorn may also be provided for
handling milk.

10.2 Utensils Booin — There shall be a room of 4 X 8 m for washing
and storing milk cans, The Aooring of the room shall be of hard-
wearing type to withstand the frequent handling of heavy milk cans.
The door and windows shafl be made fly-proof. The room may be
lacated as near as possilie to the milk recording and testing room,

10.3 Ration Room — There shall be a rcom of at least 4 X 3 m near
to the tileh anima)l shed 10 store {eed concentrates temporarily to roeet
the requitements of the animals for the day. The ratien room shall be

damp- and rodent proof.

10.4 Store — The store shall be adequute te accommodate feed
concentrate required for a period of about 2 months. The space required
fur storage shall be "2 m? per livestock unit.  ‘The store shall be made
damp- and rodent-proof. A store keeper’s room may also Le attached

to the store.

14.5 Office Room — Provision of an office accommodation is generally
desirable in GAUSHALAS and similar organizations. ‘The office raom
may also be used for keeping medicines and instruments required for
treating sick animals, The dimensions of the office room shall depend
upon the space available and the size of the enterprise. A toilet may
also he provided. A visitar's room may also be attached to the office

ToCT.

10.6 Trevis or Cattle Cruich — A caitle treviy may be provided 1o
secure the animals for rendering firsi-aid antd artificial insemination,

15
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10.7 Adequare provision shall be made for siorage of yonghages.

10.8 A provision shall be made for r suitable foot bath at the entrance
gate.

10.9 Provisinn may be made for a segregation room for keeping naw
animals intruduced in the herd for some wnitial days before their mixing
up with the herd,

10.10 Lighting — Provision of Nghting shall be made in case electricity

is available, a 23 W bulb for each 10 m? space or 80 W bulb for each
20 m? space or equivalent luorescent rube light may be pravided,

10.11 Waste Handliog System - Bio-gas plant of =suitable size
should be instalfed. The animal waste ( dung, urine angd other hiomass }
shauld be fed to the plant,

16
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BUREAU OF INDIAN STANDARDS

Feadguarters.

Manak Bhavan, ¢ Bahadur Shah Zafar Marg, NEW DELHI 110002

Telephones ; 331 0131 331 1376 Tolagrams : Manaksanstha
( Common to all Offices }

ARegional Offices: Talephone

*Wostern 1 Manskalaya, £S MIDC, Maral Andhoeri ( East) 6329285
BOMEAY 400083

tgastern : 1/14 C. L T. Scheme VIl M, V. |. P, Road, 36 24 99
Maniktolz, CALCUTTA 700064
Northern @ SCO 445-446, Sector 35-C 218 43
CHANDIGARH 160036 316 41
Southera :C. 1. T. Campus, MADRAS 600113 41 24 42
41 2519
41 29 16
Ersnch Offices:
Pashpak’, Nurmehamed Shaikh Merg, Khanpur 28348
AHMADARBAD 380001 Z2E3 49
+ Black, Unity Bidg, Narasimharaja Square, 22 48 05
BANGALORE BB00GD2
Gangotri Complex, bth Floor, Bhadbhada Road, 667 16
T, T. Nagar, BHOPAL 462003
Flot No, B2(B3, Lewis Road, BHUBANESHWAR 751002 6 36 27

63,5 Ward No, 29, R, G, Barua Road, 5:h Byelane, -
GUWAHATI 781003

B-8-56C LN, Gupla Marg, HYDERABAD 500001 231083
R14 Yudhister Marg, C Scheme, JAIPUR 3020056 63471

{63522
117/418 B Sarvedaya Nogar, KANPUR 2030065 216376

218282
Patliputra Industris) Estate, PATNA 800013 62300
Hantex Bldg {2nd Floor), Rly Station Road. 62 27

TRIVANDRUM 695001

inspectivn Office (With Sule Point):

fnstitution of Engineers {India) Building, 1332 Shivaji Nagar. 6 24 35
PUNE 4110056

*3xies Offics in Bombpay Is ot Novalty Chambers, Grent Roed, 88 BE 28
BQMEAY 400007

15aie% Oice in Calcutta In at § Chowrnghee Agpraach, 27 88 ¢o
P.0, Princep Street, CALGUTTA 700072

Printed at Pdntograph, New Delbi, Indis
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Inventory Performa for Dairy Farms and Gaushalas in the State/U'L
S Description Lirban Area Peri-urban - Rural Avea
No. Area
i1, Toial no. of damry farms .
o Small {upto 25 animals) * | * x
f e Mediun {upto 100 aniniais) . . .
e Larpe (above [00 ammals) » . L.
= 1ol . . L
2, Total ng, of animals in E
s Small dary farms L. . .
.o Mediuro dairy farms » * .
- e Large dary farms . * .
‘e Total . ) »
Total amount ¢f bovine dung
produced (lon per day) by
« Small dary larms
; R . L] » »
o DMedium dary farms
. . - - -
+ [Large deary farms
. ™ ie .
« 1ot E
L ] - .
!
4. Meibods of disposaliutilization of
- boving dung and waslewaler by
dairy farms {to be enclosed)
5. Toial no, of dairy colomes/clustars | » . .

{lisi of such dairy colonics/clusiers
along with the derails of no. of
dairies. ne of boving., method of
fdisposal/utilization of boving dung
C & wastewater. eic. to be enclosed)
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6, Total no. of Gaushalas
e Small (upto 100 animals) . . .
e Medium (upte 100D animals} e . K
_* Large (above 1000 amimals) e . .
i e Tolal . » .
7. Total no. of animals in
» Small Gaushalas e . iw
» Medium Gaushalas ) . .
'e Large Gaushalas . ’ .
i e Total » . L.

8. Total amount of dung prdﬁiuced
{ton per day) by

- ¢ Smal} Gaushalas

: . [ ) . -
;o Medium Gaushalas
— . - L]
* Large Gaushalas
e L ] L ] &*
+« Total
-» » »
-9, | Methods of disposal/utilization of ' o

- dung and wastewater by Gaushalas
(1o be enclosed)

Note:

i. All places with a municipality. corporation. cantonment board or notified toswn
areq committee, etc.
ii. All other places which satisfied the ollowing criteria;
a A minimum population of 5,000
b. At least 75 per cent of the male main working population engaged in
non-garicultural pursuiis, and
c. A density of population of al least 400 persons per sq. km.

Peri-urban area: Tt is an area or habitation located on the perimeter of the wban arca having
partial or complete influence ol urbanization.

Dairy colonies/clusier. 1t is defined as the area designated by the government lor the purpose
of dairy activities.

Ao Aok
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MOST URGENT

& HON'BLE NGT MATTER
Speed Post/e-mail
CM-13011/99/2022-LAW-HO-CPCB-HOl \CIB&J (c\_{[\ August 03, 2023

To
The Member Secretary
SPCBs/ PCCs
(As per list enclosed)

Subject: Status on Implementation of CPCB revised “Guidelines for Environmental
Management of Dairy Farms and Gaushalas” issued in July, 2021 for compliance
to Hon’ble NGT order dated 20.07.2023 in OA No. 394/2022 - reg.

Sir,

This is to inform that the Hon’ble NGT vide order dated 20.07.2023 in OA No. 394/2022;
Pushpendra Kumar Vs. Block Development Officer, Kadaura & Ors. directed as follows:

“...We are of the view that the guidelines (2021) framed and circulated may be er:forced
as per the mandate of the statute which will bind the States PCBs/PCCs. Compliance
thereof may be monitored by the CPCB. The CPCB may evolve approprate monitoring
mechanism in this regard, including a provision for audit of compliance at least once in six
months. With regard to siting policy, at least minimum distance must be specified from
habitations, water bodies, efc. as well as inter-se distance of such establishments for
protection of environment. Needless to say that any violation of environment norms under
the Water (Prevention and Control of Pollution) Act, 1974, the Air (Prevention and Control
of Pollution) Act, 1981 and the Environment (Protection) Act, 1986 has to be dealt with by
the concered PCB/PCC/Local Body by way of stopping polluting activities, recovering
compensation and initiating prosecution. It will be appropnate that broad and indicative
compensation regime is expressly specified by the CPCB. While local bodies may
undertake the exercise of prepanng inventory as per applicable Municipal law, the State
PCBs/PCCs must also not avoid their responsibility of enforcing the mandate of the Water
(Prevention and Control of Pollution) Act, 1974, the Air (Prevention and Control of
Pollution) Act, 1981 and the Environment (Protection) Act, 1986..."

CPCB already incorporated the above points in the revised "Guidelines for
Environmental Management of Dairy Farms and Gaushalas” and communicated vide letter dated
14.07.2021 to all the SPCBs/PCCs for its implementation.

In view of the above, it is requested to kindly provide the status of implementation of

the above referred Guidelines in your state on or before 31.08.2023 in the enclosed format so
that same is compiled and submitted to Hon’ble NGT before the next date of hearing. Copy of the

Hon'ble NGT order is attached for kind reference.
Yours faithfL\JIIy

\

ARy ® W UGHOT Freiguy Tsﬁé
/_ée’._ ..__ﬂ,u% LIFE . " V; wl
~~~~~~~ =% N bR CENTRAL POLLUTION CONTROL BOARD
T’Mé‘ Lifestyle For W 2023 IND1A UEtawoT, a9 UE Seeny ufiadT Saterd ana wlente
CLEAN Environment s MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT OF INDIA

Y ROV Ter Y 2 }i\‘ X/ ..':,:\‘,\.:"\'.‘"‘ _)‘\ alipe?
c P VY S b ABA s\
' N?ﬂ v s, [ {Anamika Sagar)
.. e '7(3 3:":.:',;:,’-’ Additional Director &
i, [1\ 8\ QQQ”,Z{ Divisional Head IPC-IV
Encl.: As above

“gRaer we’ uel oA TR, Taeeit-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
GIAUTH/ Tel : 43102030, 22305792, A&/ @T8e/Website | www.cpcb.nic.in
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Copy to:
The Regional Director . For information & request to follow-up with
All Regional Directorates concerned SPCBs/PCCs, please

Central Pollution Control Board
(list enclosed)

\
(\ 4

’ @ 3 ' S \\\ .
( 4,:1 \\\w WY

\___(Anamika Sagar) .
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List of all State Pollution Control Board & Pollution Control Committee

1. The Member Sccretary 2. The Member Secretary
Andhra Pradesh Pollution Arunachal Pradesh State
Control Board Pollution Control Board
D. No. 33-26-14 D/2. Necar Govt. of Arunachal Pradesh.
Sunrisc Hospital, Department of Environment &
Pushpa Hotel Centre. Forest, Parvavaran Bhawan.
Chalamalavari Street. Yupia Road. PapuNalah.,
Kasturibaipet. Naharlagun - 791110
Vijavawada — 520010

3. The Member Sccretary 4. The Member Secretary
Pollution Control Board- Assam. Bihar State Pollution Control Board
Bamunimaidam. Parivesh Bhawan. Plot No. NS-B/2.
Guwahati — 781021 (Assam) Paliputra Industrial Areca. Patliputra.

Patna — 800023 (Bihar)

5. The Member Sccretary 6. The Member Scceretary
Chhattisgarh State Environment Goa State Pollution Control
Conservation Board. Parvavas Bhawan. Board
North Block Sector-19. Nava Raipur - Nr. Pilerne Industrial Estate.
492002 (Chhattisgarh) Opposite Saligao Seminary.

Saligao Bardez— 403511 (Goa)

7. The Member Secretary 8. The Member Secretary
Gujarat Pollution Control Board Harvana State Pollution Control Board
Parvavaran Bhavan. C-11. Sector-6.

Scctor  10-A.  Gandhi Nagar Panchkula- 134109 (Harvana)
382010 (Gujarat)

9. The Member Secretary 10. The Mcmber Sccretary
Himachal Pradesh State Pollution J&K State Pollution Control
Control Board Committee.

Him Parivesh. Phase-I11. Parivesh  Bhawan. Shickh-ul-

New Shimla - 171009 Campus. behind Govt.  Silk
Factory. Raj Bagh. Srinagar -
190008 (J&K)

11.The Member Secretary 12.The Member Secretary
Jharkhand State Pollution Karnataka State Pollution Control
Control Board Board
T.A. Bldg.. HEC. “Parisara Bhavan™.

P. O. Dhurwa. #49 4th & 5th Floor. Church Street.
Ranchi-834004 (Jharkhand) Bangalore 560 001
13.The Member Sccretary 14. The Member Sccretary

Kerala State Pollution Control
Board

Head Office. Pattom. P. O
Thiruvananthapuram- 695 004
(Kerala)

Madhya Pradesh Pollution Control
Board

Paryavaran Parisar.

E-5. Arera Cclony.

Bhopal - 462016 (Madhya Pradesh)
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.The Member Secretary
Maharashtra Pollution Control
Board.

Kalpataru Points. 3rd& 4th Floor.
Sion Matunga Scheme Road No.6
Opp. Cinc Planet.

Sion Circle. Sion (E).
Mumbai-400022

16.

The Member Secretary

Manipur Pollution Control Board
Lamphalpat.

Imphal = 795004 (Manipur)

17.

19.

The Member Sceretary
Mecghalaya State
Control Board.
“ARDENT. Lumpyngngad.
Shillong— 793014 (Mecghalava)

Pollution

The Member Sccretary
Nagaland Pollution
Board

Signal Point.

Dimapur - 797112 (Nagaland)

Control

18.

20.

The Member Sceretary

Mizoram Pollution Control Board
New Sccrctartat Complex.
Khatla.

Aizawl — 796001 (Mizoram)

The Member Scceretary

Odisha State Pollution Control
Board

Paribesh Bhawan. A-118.

Nilakantha Nagar. Unit VIII
Bhubancswar—751012 (Odisha)

f 21.The Member Sccretary 22.The Member Sceretary

| Punjab Pollution Control Board Rajasthan Pollution Control Board.

| Vatavaran Bhawan. Nabha Road A-4. Institutional Arca.

! Patiala 147 001 (Punjab) Jalana Dungri.

[ Jaipur 302 004 (Rajasthan)

; 23.The Member Secretary 24.The Member Secretary
Sikkim State Pollution Control Tamil Nadu Pollution Control
Board Board
State Land Use & Environment 76. Anna Salai. Guindy Industrial

! Cell Estate. Race View Colony.

| Govt. of Sikkim. Dcorali Guindy.

| Gangtok — 737102 (Sikkim) Chennai-600032 (Tamil Nadu)

‘ 25.The Mcmber Sccretary 26.The Member Sceretary
Telangana State Pollution Tripura State Pollution Control
Control Board Board
Parvavarana Bhavan. Parivesh Bhawan, Pandit Nchru
A-111. Industrial Estate. Complex |
Sanathnagar. P.O. Kunjaban, Gorkhabasti.
Hyderabad-3500018 (Telangana) Agartala — 799 006 (Tripura)

27.The Mcmber Sccretary 28.The Member Secretary

Uttar Pradesh Pollution Control
Board

ITIrd Floor PICUP Bhavan
Vibhuthi Khand. Gomti Nagar.
Lucknow - 226 020. (Uttar
Pradesh)

Uttarakhand Pollution Control
Board

Gaura Devi Bhawan.

46 B IT Park Sahastradhara.
Dchradun - 248 001

(Uttarakhand)
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.The Member Sccretary

West Bengal Pollution Control
Board ‘
Paribesh Bhavan. 10-A. Block "
LA. ;
Sector I11. Salt Lake City, ‘
Kolkata-700 091 (West Bengal)

30.

The Member Secretary

Andaman & Nicobar Islands Pollution
Control Committee.

Department of Science & Technology.
Dollvgan) Van Sadan. Haddo P.O.

Port  Blair-744102  (Andaman &
Nicobar)

31.

The Member Secretary
Chandigarh Pollution Control
Committee

Parvavaran Bhawan. Ground
Floor.

Scctor-19 B, Madhya Marg.
Chandigarh — 160 019

.The Member Secretary

Pollution Control Committee.
UTs of Daman. Diu and Dadra &
Nagar Haveli

Fort Area. Court Compound.
Moti Daman - 396 220

33.The Member Sccretary 34.The Member Sccerctary
Delhi Pollution Control Lakshadweep Pollution Control
Committee. Committee
Government of N.C.T. Dclhi Department of Science. Technology &
4th  Floor. ISBT  Building. Environment.
Kashmerce Gate. Kavarati-682355
Delhi-110 006

35.The Member Secretary 36.The Member Secrectary
Puducherry  Pollution Control Ladakh Pollution Control Committce
Committee Wildlife Office Building. Near Council

‘B” Block. Ground Floor.
Chiefl Sccretariat.
Puducherry-605 001

Sccretariat.  Opposite  Police  Station
Housing Colony. Lch-194101 (Ladakh)
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List of all Regional Directorates

Regional Dircctor (Bengaluru)
Central Pollution Control Board
A-Block. Nisarga Bhavan

Ist and 2nd Floors. 7th D Cross
Thimmaiah Road. Shivanagar
Bengaluru-360079

[89]

Regional Director (Bhopal)
Central Pollution Control Board
Parivesh Bhawan. Parvavaran
Parisar

E-3. Arera Colony

Bhopal — 462016

Regional Director (Kolkata)
Central Pollution Control Board
*South end Conclave” Block-302
5th & 6th Floor.

1582, Razidanga. Main Road
Kolkata-700107

Regional Director (Lucknow)
Central Pollution Control Board
PICUP Bhawan.

Vibhuti Khand. Gomti Nagar
Lucknow-226020

Regional Director (Shillong)
Central Pollution Control Board
BSNL NE-I. Telecom Circle.
CTO Building. Ground Floor.
Shillong - 793001

Regional Director (Vadodara)
Central Pollution Control Board
Parivesh Bhawan. Opp. Ward
No. 10

VMC Office Subhanpura.
Vadodara — 390023

Regional Director (Chennai)
Central Pollution Control Board
77-A. 2nd Floors. South Avenuc
Road

Ambattur Industrial Esate
Ambattur Taluk. Thiruvallur
District

Chennai-6000358

Regional Director (Chandigarh)
Central Pollution Control Board
Second Floor, BSNL Telephone
Exchange. Sector-49.
Chandigarh - 160047

Regional Director (Punec)
Central Pollution Control Board
Row House No. 1.

Nisarg Vihar. Balewadi
Punc-411045
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REMINDER

MOST URGENT
HON'BLE NGT MATTER

Speed Post/E-mail
CM-13011/99/2022-LAW-HO-CPCB-HO 79\6(;-\““2*:\%\ September 18, 2023
To

The Member Secretary
SPCBs/ PCCs
(As per list enclosed)

Subject: Status on Implementation of CPCB revised “Guidelines for Environmental
Management of Dairy Farms and Gaushalas” issued in July, 2021 for
compliance to Hon’ble NGT order dated 20.07.2023 in OA No. 394/2022 -
reg.

Sir,

‘This has reference to CPCB letter dated 03.08.2023 on the aforesaid subject
to provide the status of implementation of above referred Guidelines in your state on or
before 31.08.2023. However, the information is yet to receive from your Board.

In view of the above, it is once again requested to provide the status of
implementation of the above referred Guidelines in the stipulated format, latest by
25.09.2023, so that same is compiled and submitted to Hon’ble NGT before the next date

of hearing.
Yours faithfully

\ N
(Anamlka SagaY)
Addltlonal Director &

Divisional Head IPC-IV

“gfider wa' wEl A TR, Taeeit-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
AT/ Tel - 43102030, 22305792, @3/ Website | WWW. c,ncb nie in
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Copy to:

The Regional Director

All Regional Directorates
Central Pollution Control Board
(list enclosed)

1021

. For information & request to follow-up
with concerned SPCBs/PCCs, please.

.\‘

W,
5 2. A\ .
! T \Aa \‘—
ADAN t
1' \psald
) F ]

£ (Anamika Sagar)
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List of all State Pollution Control Board & Pollution Control Committee

] 1. The Member Sccretary 2. The Member Secretary

} Andhra Pradesh Pollution Arunachal Pradcsh State
Control Board Pollution Control Board
D. No. 33-26-14 D/2. Near Govt. of Arunachal Pradesh.
Sunrisc Hospital, Department of Environment &
Pushpa Hotel Centre. Forest. Parvavaran Bhawan.
Chalamalavari Street. Yupia Road. PapuNalah.
Kasturibaipet. Naharlagun - 791110
Vijavawada — 520010

3. The Member Sccretary 4. The Member Secretary
Pollution Control Board- Assam, Bihar State Pollution Control Board
Bamunimaidam. Parivesh Bhawan. Plot No. NS-B/2.
Guwahatt — 781021 (Assam) Paliputra Industrial Area. Patliputra.

Patna — 800023 (Bihar)

§. The Member Sccretary 6. The Member Sccretary
Chhattisgarh State Environment Goa State Pollution Control
Conscrvation Board. Paryavas Bhawan. Board
North Block Sector-19. Naya Raipur - Nr. Pilerne Industrial Estate.
492002 (Chhattisgarh) Opposite Saligao Seminary.

Saligao Bardez— 403511 (Goa)

7. The Member Secretary 8. The Member Secretary
Himachal Pradesh State Pollution Harvana State Pollution Control Board
Control Board C-11. Sector-6.

Him Parivesh. Phase-TIl. Panchkula- 134109 (Harvana)
New Shimla - 171009 ’

9. The Member Secretary 10.The Member Secretary
Jharkhand State Pollution Kamataka State Pollution Control
Control Board Board
T.A. Bldg.. HEC. “Parisara Bhavan™.

P. O. Dhurwa. #49 4th & 5th Floor. Church Street.
Ranchi-834004 (Jharkhand) Bangalore 560 001

11.The Member Sccretary 12.The Member Sccretary
Kerala State Pollution Control Madhva Pradesh Pollution Control
Board Board
Hcad Office. Pattom. P. O Paryavaran Parisar.
Thiruvananthapuram- 695 004 E-5. Arcra Colony.

(Kerala) Bhopal - 462016 (Madhya Pradesh)
The Member Sccretary 14. The Member Sccretary

13.

Odisha State Pollution Control
Board

Paribesh Bhawan. A-118.
Nilakantha Nagar. Unit VIII
Bhubaneswar—7351012 (Odisha)

Manipur Pollution Control Board

Lamphalpat.
Imphal — 795004 (Manipur)
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.The Member Seccretary

Meghalava State Pollution
Control Board.
“ARDEN". Lumpyvngngad.

Shillong— 793014 (Mecghalava)

16.

The Member Secretary

Mizoram Pollution Control Board
New Sceretariat Complex.
Khatla.

Aizawl — 796001 (Mizoram)

.The Member Sccretary

Punjab Pollution Control Board
Vatavaran Bhawan. Nabha Road
Patiala 147 001 (Punjab)

18.

The Member Secretary
Rajasthan Pollution Control Board.
A-4_Institutional Arca.

Jalana Dungri.

Jaipur 302 004 (Rajasthan)

19.

The Member Sceretary
Declhi Pollution
Committee.
Government of N.C.T. Dclhi

4th  Floor. ISBT  Building.
Kashmere Gate.

Declhi-110 006

Control

20.

The Member Secretary

Tamil Nadu Pollution Control
Board

76. Anna Salai. Guindy Industrial
Estate. Racec View Colony.
Guindy.

Chennai-600032 (Tamil Nadu)

.The Member Sceretary

Telangana State Pollution
Control Board
Parvavarana Bhavan.
A-I11. Industrial
Sanathnagar.

Hydecrabad—-500018 (Telangana)

Estate.

22

.The Member Sccretary

Tripura State Pollution Control
Board

Parivesh Bhawan. Pandit Nehru
Complex

P.O. Kunjaban. Gorkhabasti.
Agartala — 799 006 (Tripura)

.The Member Secretary

Uttar Pradesh Pollution Control
Board

[IIrd Floor PICUP Bhavan
Vibhuthi Khand. Gomti Nagar.
Lucknow - 226 020. (Uttar
Pradesh)

24.

The Member Secretary
Uttarakhand Pollution
Board

Gaura Devi Bhawan.
46 B IT Park Sahastradhara.
Dehradun - 248 001
(Uttarakhand)

Control

(9]
h

.The Mecmber Secretary

West Bengal Pollution Control
Board

Paribesh Bhavan.
LA.

Scctor I11. Salt Lake City.
Kolkata-700 091 (West Bengal)

10-A. Block

26.

The Member Secretary
Andaman & Nicobar Islands Pollution

Control Commutiee.

Department of Science & Technology.
Dollyganj Van Sadan. Haddo P.O.

Port  Blair-744102  (Andaman &
Nicobar)

.The Member Scceretary

Chandigarh Pollution Control
Committce

Parvavaran Bhawan. Ground
Floor.

Scctor-19 B. Madhva Marg.
Chandigarh — 160 019

28.

The Member Sccretary

Pollution Control Committeec.
UTs of Daman. Diu and Dadra &
Nagar Haveli

Fort Arca. Court Compound.
Moti Daman - 396 220

88



1024

29.The Member Secretary
Puducherry  Pollution
Committec
"B” Block. Ground Floor.
Chief Sccretariat.
Puducherryv-6035 001

Control

30.The Member Secretary
Ladakh Pollution Control Committee
Wildlife Office Building. Near Council
Secretariat.  Opposite  Police  Station
Housing Colony. Leh-194101 (Ladakh)
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List of all Regional Directorates

Rcgional Dircctor (Bengaluru)
Central Pollution Control Board
A-Block. Nisarga Bhavan

Ist and 2nd Floors. 7th D Cross
Thimmaiah Road. Shivanagar
Bengaluru-360079

2. Recgional Director (Bhopal)

Central Pollution Centrol Board
Parivesh Bhawan. Parvavaran
Parisar

E-3. Arera Colony

Bhopal — 462016

Regional Director (Kolkata)
Central Pollution Control Board
“South end Conclave™ Block-302
Sth & 6th Floor.

1582. Razidanga. Main Road
Kolkata-700107

Regional Dircctor (Lucknosw)
Central Pollution Control Board
PICUP Bhawan.

Vibhuti Khand. Gomti Nagar
Lucknow-226020

N

Regional Director (Shillong)
Central Pollution Control Board
BSNL NE-I. Telecom Circle.
CTO Building. Ground Floor.
Shillong - 793001

Regional Dircctor (Vadodara)
Central Pollution Control Board
Parivesh Bhawan. Opp. Ward
No. 10

VMC Officc Subhanpura.
Vadodara — 390023

Regional Director (Chennai)
Central Pollution Control Board
77-A. 2nd Floors. South Avenuce
Road

Ambattur Industrial Esate
Ambattur Taluk. Thiruvallur
District

Chennai-600058

. Regional Director (Chandigarh) n
Central Pollution Control Board

Sccond Floor, BSNL Telephone
Exchange. Sector-49,
Chandigarh - 160047
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REMINDER-II
MOST URGENT
HON'BLE NGT MATTER

Speed Post/E-mail
CM-13011/99/2022-LAW-HO-CPCB-HO <\ b September 26,2023

To

The Member Secretary
SPCRs/ PCCs
(As per list enclosed)

Subject: Status on Implementation of CPCB revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in

OA No. 394/2022 - reg.

Sir,

This has reference to CPCB letters dated 03.08.2023 and 18.09.2023 on
the aforesaid subject to provide the status of implementation of above referred
Guidelines in your state on or before 25.09.2023. However, the information is yet to

receive from your Board.

In view of the above, it is once again requested to provide the status of
implementation of the above referred Guidelines in the stipulated format, latest by
03.10.2023, so that same is compiled and submitted to Hon'ble NGT before the next

date of hearing i.e. 19.10.2023.
Yours faithfully

\> o M" \
( (Anamlka Sagar)
Additional Director &
Divisional Head IPC-IV

‘afaer wert' el 3w R, faeeit-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
GUUTH/Tel : 43102030, 22305792, Aa@rge/Website © www.cpcb.nic.in
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Inventory of Dairy farms & gaushalas not received from the following States/UTs

1. The Member Secretary 2. The Member Secretary

‘ / Andhra Pradesh Pollution Arunachal Pradesh State
Control Board Pollution Control Board
D. No. 33-26-14 D/2. Necar Govt. of Arunachal Pradesh.
Sunrise Hospital. Department of Environment &
Pushpa Hotel Centre, Forest. Paryvavaran Bhawan.
Chalamalavari Strect. Yupia Road. PapuNalah,
Kasturibaipet, Naharlagun - 791110
Vijayawada — 520010

3. The Member Secretary 4. The Member Seccretary
Pollution Control Board- Assam. Himachal Pradesh State Pollution
Bamunimaidam. Control Board. Him Parivesh,
Guwahati — 781021 (Assam) Phasc-I1II. New Shimla - 171009

5. The Mcmber Secrctary 6. Thc Mcmber Sccretary
Chhattisgarh Statc Environment Goa State Pollution Control
Conseryvation Board. Paryvavas Bhawan. Board. Nr. Pilerne Industrial
North Block Sector-19. Naya Raipur - Estate. Opposite Saligao

l 492002 (Chhattisgarh) Seminary. Saligao Bardez-
403511 (Goa)

7. The Member Sceretary 8. Thc Mcmber Sccretary
Madhya Pradesh Pollution Control Haryana State Pollution Control Board
Board. Paryavaran Parisar. C-11, Sector-6, Panchkula- 134109
E-5. Arera Colony. (Haryana)

Bhopal - 462016 (Madhya Pradesh) ’

9. The Member Secretary 10. The Member Secretary
Jharkhand State Pollution Karnataka State Pollution Control
Control Board. T.A. Bldg.. HEC. Board, “Parisara Bhavan”,

P. O. Dhurwa. Ranchi-834004 #49 4th & 5th Floor. Church Street,
(Jharkhand) Bangalore 560 001
11.The Mcmber Sccretary 12.The Member Secretary

| Odisha State Pollution Control Manipur Pollution Control Board

s Board. Paribesh Bhawan. A-118. Lamphalpat. Imphal - 795004

% Nilakantha Nagar. Unit VIII (Manipur)

; Bhubaneswar-751012 (Odisha)

|

;r 13.The Member Sccrctary 14.The Member Secretary

i Mcghalaya State Pollution Mizoram Pollution Control Board
Control Board. New Sccretariat Complex.
“ARDEN". Lumpyngngad. Khatla, Aizawl- 796001
Shillong— 793014 (Meghalaya) (Mizoram)

15.The Member Sccretary 16.The Member Secretary
Punjab Pollution Control Board Rajasthan Pollution Control
Vatavaran Bhawan. Nabha Road Board, A-4. Institutional Area,
Patiala 147 001 (Punjab) Jalana Dungri,

Jaipur 302 004 (Rajasthan)
17.The Member Sccretary 18.The Mcmber Secretary
Telangana State Pollution Tamil Nadu Pollution Control
Control Board. Paryavarana Boar, 76, Anna Salai. Guindy
Bhavan. A-Ill. Industrial Estate. Industrial Estate. Race View

—e e ——

Sanathnagar.

~Hyderabad-300018 (Tclangana)

Colony. Guindy.
Chennai-600032 (Tamil Nadu)




.The Mcmber Sccretary
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Uttar Pradesh Pollution Control
Board

[Iird Floor PICUP Bhavan
Vibhuthi Khand. Gomti Nagar.
Lucknow - 226 020. (Uttar
Pradesh)

20.

The Member Secretary
Puducherry Pollution
Committce

"B" Block. Ground Floor.
Chief Sccretariat.
Puducherry-603 001

Control

.The Member Sccretary

West Bengal Pollution Control
Board

Paribesh Bhavan, 10-A. Block
LA,

Sector I11. Salt Lake City,
Kolkata-700 091 (West Bengal)

o
[®)

.The Member Sccretary

Andaman & Nicobar Islands Pollution
Control Committee.

Department of Science & Technology.
Dollyganj Van Sadan. Haddo P.O.

Port  Blair-744102  (Andaman &
Nicobar)

.The Mcmber Sccretary

Chandigarh Pollution Control
Commilttec

Parvavaran Bhawan. Ground
Floor,

Sector-19 B. Madhya Marg.
Chandigarh — 160 019

.The Mecmber Sccretary

Pollution Control Committec.
UTs of Daman. Diu and Dadra &
Nagar Haveli

Fort Area. Court Compound,
Moti Daman - 396 220

9

.The Member Secretary

Delhi Pollution Control
Committec,

Government of N.C.T. Delhi

4th  Floor. ISBT Building.

Kashmere Gate,
Delhi-110 006

.The Member Sccretary

Ladakh Pollution Control Committee

Wildlife Office Building, Near Council
Secreatriat. Opposite Police Station
Housing Colony, Leh-194101 (Ladakh)
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1 O 2 9 Annexure-4
Status of Implementation of revised Guidelines for Environmental Management of Dairy Farms and Gaushalas issued by CPCB in July, 2021
State/ UT Inventory in the Details of Total No. of Details of Details of Total No. of Dairy Details of Environmental audit Details of
State/UT public notice | Registered Dairy public uploading of farms and training
in farms noticein Guidelines Gaushalas having programmes
newspapers | and Gaushalas as | newspapers | and circulation CTE/CTO from organised by
and on per local and on to Dairy farms SPCB/PCC SPCB/PCC
websites by authorities/ websites by and and other
local corporations SPCB/PCC Gaushalas by stakeholders
Total Total No. authorities/ | Dairy | Gaushala SPCB/PCCllocal | Dairy | Gaushala Dairy farms Gaushalas for
No. of of corporations | farm S bodies/Municip | farm s No. of No. of Action No. of No. of Action implementatio
Dairy | Gaushala s al corporations s environmenta | defaulte taken environmenta | defaulte taken n of
farms s | audit r units against | audit r units against the Guidelines
defaulter defaulter
units units
Andhra 1 46 Nil 0 13 Notice Guidelines was 0 0 Nil Nil Nil Nil Nil Nil APPCB
Pradesh displayed in uploaded on circulated the
APPCB APPCB website Guidelines
website to the
stakeholder
departments viz
Animal
husbandry and
ULBs for
implementation.
Bihar 21 13 No Nil 08 Public Guidelines was Nil Nil As informed N.A. N.A. As informed N.A. N.A. As informed
information notices were uploaded on environmental environmental training
provided by published in BSPCB website audit yet to be audit yet to be programme yet
BSPCB newspapers carried-out carried-out to be organised
on
12.02.2020,
30.09.2020,
01.10.2020,
04.10.2020,
06.10.2020
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State/ UT Inventory in the Details of Total No. of Details of Details of Total No. of Dairy Details of Environmental audit Details of
State/UT public notice | Registered Dairy public uploading of farms and training
in farms notice in Guidelines Gaushalas having programmes
newspapers | and Gaushalas as | newspapers | and circulation CTE/CTO from organised by
and on per local and on to Dairy farms SPCB/PCC SPCB/PCC
websites by authorities/ websites by and and other
local corporations SPCB/PCC Gaushalas by stakeholders
Total Total No. authorities/ | Dairy | Gaushala SPCB/PCCllocal | Dairy | Gaushala Dairy farms Gaushalas for
No. of of corporations | farm s bodies/Municip | farm s No. of No. of Action No. of No. of Action implementatio
Dairy | Gaushala s al corporations s environmenta | defaulte taken environmenta | defaulte taken n of
farms s | audit r units against | audit r units against the Guidelines
defaulter defaulter
units units
and
01.09.2023
and
uploaded on
BSPCB
website
Guijarat 40907 1254 As informed, 322 Public Guidelines was 01 12 Not Nil 53 Not Nil As informed
5 no details notices uploaded on provided provided training
provided by published in GPCB website programme is a
local bodies newspaper continues
process
Himachal 734 192 Nil 0 91 public Guidelines was 0 2 7 0 0 28 6 67 3 training
Pradesh notices uploaded on programmes
published on | HPSPCB website organized
newspapers
Jammu & 831 09 Published 143 Nil Public As informed 51 Nil 197 148 53 SCN 09 09 53 SCN Various
Kashmir notices in notices website is under issued issued awareness
various published in construction against the against the programmes,
newspapers various defaulter defaulter interactive
on newspapers Dairy farms Dairy farms | talks, webinars
01.06.2022, on and and and audio-
04.01.2023, 30.12.2022, Gaushalas Gaushalas visual ad have
04.03.2023 21.08.2020, been
and 14.10.2020, conducted by
22.08.2023 25.08.2020, JKPCC along
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State/ UT Inventory in the Details of Total No. of Details of Details of Total No. of Dairy Details of Environmental audit Details of
State/UT public notice | Registered Dairy public uploading of farms and training
in farms notice in Guidelines Gaushalas having programmes
newspapers | and Gaushalas as | newspapers | and circulation CTE/CTO from organised by
and on per local and on to Dairy farms SPCB/PCC SPCB/PCC
websites by authorities/ websites by and and other
local corporations SPCB/PCC Gaushalas by stakeholders
Total Total No. authorities/ | Dairy | Gaushala SPCB/PCCllocal | Dairy | Gaushala Dairy farms Gaushalas for
No. of of corporations | farm s bodies/Municip | farm s No. of No. of Action No. of No. of Action implementatio
Dairy | Gaushala s al corporations s environmenta | defaulte taken environmenta | defaulte taken n of
farms s | audit r units against | audit r units against the Guidelines
defaulter defaulter
units units
13.03.2021 with other
and implementing
29.09.2021 agencies
Maharashtra | 10598 494 As informed | 6531 320 Public Guidelines 08 01 Nil 837 28 SCN Nil 117 28 SCN Training
by MPCB that notices uploaded on issued issued programme is
letters were published in website against the against the proposed as
. newspapers .
communicate by MPCB on defaulter defaulter informed
d to local 20.09.2020 Dairy farms Dairy farms
bodies to and and
publish public Gaushalas Gaushalas
notices
Nagaland 11 Nil No No information Notice has Uploaded on Nil N.A. 02 Nil No N.A. N.A. N.A. No information
information provided been NPCB website information provided
provided circulated to provided
all urban
local bodies
and Dairy
farms on
15.09.2020
Punjab 1979 487 Information 0 476 Public Uploaded on 0 1 115 115 87 SCN 8 7 87 SCN Board has
yet to be notices SPCB website issued, 106 issued, 106 conducted
received from publlsh_ed in closure closure training
local bodies leading issued, 36 issued, 36 programmes
newspapero ) ,
as informed n 15.08.2020 prosecution prosecution with
initiated initiated
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State/ UT Inventory in the Details of Total No. of Details of Details of Total No. of Dairy Details of Environmental audit Details of
State/UT public notice | Registered Dairy public uploading of farms and training
in farms notice in Guidelines Gaushalas having programmes
newspapers | and Gaushalas as | newspapers | and circulation CTE/CTO from organised by
and on per local and on to Dairy farms SPCB/PCC SPCB/PCC
websites by authorities/ websites by and and other
local corporations SPCB/PCC Gaushalas by stakeholders
Total Total No. authorities/ | Dairy | Gaushala SPCB/PCCllocal | Dairy | Gaushala Dairy farms Gaushalas for
No. of of corporations | farm s bodies/Municip | farm s No. of No. of Action No. of No. of Action implementatio
Dairy | Gaushala s al corporations s environmenta | defaulte taken environmenta | defaulte taken n of
farms s | audit r units against | audit r units against the Guidelines
defaulter defaulter
units units
and against the against the the dairy
17.08.2020 defaulter defaulter owners to
Dairy farms Dairy farms apprise the
and and guidelines
Gaushalas Gaushalas
Sikkim 32321 Nil Information Information yet to Notice Uploaded on Nil Nil No information provided N.A. N.A. N.A. No information
yet to be be received from published in SPCB website provided
received from local bodies as local
local bodies informed newspaper
as informed as informed
Tamil Nadu 50 Nil Nil Published in Uploaded on 2 2 N.A. 1 01 SCN Nil Nil 01 SCN Nil
magazines in | TNPCB website issued and issued and
English and 01 closure 01 closure
Dinamani on issued to issued to
13.09.2020 Dairy farms Dairy farms
and and
Gaushalas Gaushalas
Tripura 1135 3 Relevant Relevant Notice were Uploaded on 3 No relevant information Direction No relevant information Direction Training
information information was not | published in TSPCB website provided issued to provided issued to programme is
was not provided local defaulting defaulting being
provided newspapers units units conducted by
in English the TSPCB as
and informed
vernacular
languages
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State/ UT Inventory in the Details of Total No. of Details of Details of Total No. of Dairy Details of Environmental audit Details of
State/UT public notice | Registered Dairy public uploading of farms and training
in farms notice in Guidelines Gaushalas having programmes
newspapers | and Gaushalas as | newspapers | and circulation CTE/CTO from organised by
and on per local and on to Dairy farms SPCB/PCC SPCB/PCC
websites by authorities/ websites by and and other
local corporations SPCB/PCC Gaushalas by stakeholders
Total Total No. authorities/ | Dairy | Gaushala SPCB/PCCllocal | Dairy | Gaushala Dairy farms Gaushalas for
No. of of corporations | farm s bodies/Municip | farm s No. of No. of Action No. of No. of Action implementatio
Dairy | Gaushala s al corporations s environmenta | defaulte taken environmenta | defaulte taken n of
farms s | audit r units against | audit r units against the Guidelines
defaulter defaulter
units units
Uttarakhand 197 Public notice Information yet to Public notice Uploaded on 01 Nil 04 04 Under 04 04 Under Training
in Dehradun be received from issued in UKPCB website consideratio consideratio | programme yet
Jagran on local bodies as various n for SCN n for SCN to be organised
12.10.2022 informed newspapers as informed as informed | as instructions
on were
03.11.2021 communicated
and to regional
17.09.2020 offices of
UKPCB by its
head office
Lakshadwee Nil Guidelines Nil There are no Guidelines Nil Nil Nil Nil Nil Nil Nil Action being
p available in larger available in the initiated to
the establishmen Lakshadweep arrange training
Lakshadweep t to produce website programme.
website for supplying
to milk
processing
plants. Local
authority will
interact with
small farm
owners
occasionally.
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CM-13011/99/2022-LAW-HO-CPCB-HO

To

The Member Secretary
SPCBs/ PCCs
(As per list enclosed)

1 O 3 4 Annexure-5

Speed Post/E-mail

October 16, 2023

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.

394/2022 - reg.

Sir,

In compliance to Hon'ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022,
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and

Gaushalas.

In view of the above, it is requested to provide the Action Taken Report to this office at the

earliest.

Encl.: As above
Copy to:

The Regional Director
Regional Directorates

Central Pollution Control Board
(As per the list enclosed)

Yours faithfully

N

\ . \\':_'_‘: - '\\ o
pA S
\- ~.!\3):,r‘ \.

‘\:' - (Anamika Sagar) \
Additional Director &
Divisional Head IPC-IV

For information & request to follow-up with
concerned SPCBs/PCCs, please.

v ‘:«":\#-* ::\"{ '«\L\\ )

L RV \

(" (Ar;amika Sagar)\



